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gone into. I again appeal to my collea-
gues here: for heaven’s sake, do not
criticise the Defence Forces without
knowing anything about them, Thank
you very much,

MR. DEPUTY CHAIRMAN: This
does not require any further clarifica-
tion.

REFERENCE TO THE REPORTED
CLOSURE OF BUSINESS IN ORISSA
BY THE MINERALS AND METALS
TRADING CORPORATION OF INDIA
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THE BUDGET (GENERAL) 1981-82—
GENERAL DISCUSSION

MR. DEPUTY CHAIRMAN: Now,
we start the Budget (General) 1581-82
General Discussion, Shri Sankar
Ghose.

SHRI SANKAR GHOSE (West Ben-
GAL): Mr. Deputy Chairman, Sir, Mr.
Venkataraman has presented his se-
cond budget and has got favourable
headlines and a lot of bouquets for
the tax concessions primarily that he
has given.
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SHRI SANKAR GHOSE: Mr. Venka-
taraman is g very competent economist,
but in this budget and in the last bud-
get, he has concealed his economic
skill and has shown his political talent.
He has politicised the whole budget
and has shown great political crafts-
manship in presenting the budget. It
looks as if it is g pre-election budget.
But the basic problems of the economy
regarding the rising prices, the mount-
ing unemployment, the people bLelow
the poverty-line, have not been tack-
led. He got a great opportunity be-
cause of the massive majority thet the
ruling party has, because of the ex-
treme competence that the Finance
Minister has and the great economic
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expertise and experience in econcnul
management that he has.

The Budget, with its massive deficit
and the pre-Budget price rise, will
generate great inflationary potential in
the economy. There is no measurc or
no adequate measure in the Budget for
controlling inflation or price rise. Se-
condly, the Budget has a curious un-
.concernn for the unemployed. Fer the
educated unemployed; there is nothing
in the Budget. For the uneducated un-
employed in the rural sector, in the
countryside, there is no massive pro-
gramme, Thirdly, for the people below
the poverty line, more than 300 million
as the Planning Minister, Mr., Tiwari,
told this House, the Budget holds out
little hope and no dent is made for
bringing these people above ihe pover-
ty line. Fourthly, it is unfortunate that
the allocations for the rural sector, for
the weaker sections, have not been
commensuralely raised and in some
-cases they have been slashed. And fii-
thly, the Budget and the black money
bond scheme, instead of curbing growth
of black money, will give an encoura-
gement for the proliferation of hklack

money.

On the first question of rise in pri-
ces, the total burden placed on tihe
people by the Budget and the pre-Bud-
get exercise, has followed the same
pattern as last year, namely, that the
real burden on the people was impoc-
sed immediately before the Budget,
such imposition was delinked from the
Budget. Last year about Rs. 3000 cro-
res were imposed as a burden on the
people by the petroleum price rise,
fertilizer price rise, etec. outside the
Budget. This year about Rs. 2000 cro-
res have been imposed on the people
outside the General Budget—Rs. 1100
crores by the rise in petroleum prices
a little before the Budget, about Rs.
627 crores by the rise in stee] and
coal prices, and, of course, wilh the
Railway Budget’s contribution of Rs.
356 crores; the total burden is Rs 2000
crores outside the budget and Rs.
2277 crores with the General Budget.
The strategy that the Finance Minister
'has devised that the real burden should
be outside the Budget before the Bud-
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get, and be outside Parliamentary con-
trol and that Parliament be faced with
a fajt accompli, is a new innovation.
This erodes the power of Parliament. It
creates a situation where people do
not know what burden they will have
to bear, and it is not discussed. This
naturally also diminishes the impor-
tance of Budget; it demotes the Eud-
get; it will ultimately make the Bud-
get a non-event,

Budget is a method, to some extent,
of raising resources. We recall that
Mr. Charan Singh’s method primarily
was to raise resources through taxes.
He imposed Rs. 240 crores of tax on
petroleum and became unpopular. The
Finance Minister this time induced the
Petroleum Minister to raise prices Ly
Rs. 1100 crores. The result of Mr.
Charan Singh’s method and IIr. Ven-
kataraman’s method is the same on
prices, on the economy, on the consu-
mer, namely, price rise. But the recuit
on the Finance Minister is different.
Mr. Charan Singh’s method makes the
Finance Minister unpopular, Mr. Ven-
kataraman’s method makes the Finance
Minister popular. But this is a simplis-
tic approach. The Finance WMinister’s
deputy is happy. And it is this hapoi-
ness that has permeated the Budget so
that the price rise that is there is con-
cealed and delinked from the Budget
and there is no strategy for centrolling
the price rise. Apart from the total
burden of Rs. 2,000 crores outside
the budget, the massive deficit finance
of Rs. 1,540 crores will generate great
inflationary potential, and prices will
rise.

3 p.M,

I am not one who believes that defi-
cit financing is as such bad. 1 honestly,
genuinely and sincerely pelieve that
deficit financing to a certain extent is
legitimate and permissible in a develop-
ing economy to get resources. I do not
agree with Dr. Raj Krishna that defi-
cit financing should be mnil. But there
has to be a tolerance limit for deficit
financing. So far as Dr. V.K.R.V. Rao
is concerned, he says that it could be
Rs. 500 crores g year. I shall not even
go by his figure. I shall go by the figu-
re mentioned in the Sixth Plan dacu-
ment that deficit financing should be
Rs. 5,000 crores for a period cf 5 years,

»
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ithe average being Rs. 1,000 crores a
year. By that test, this year, deficit
financing has been above Rs. 2,000
crores. It is Rs. 1,975 crores. Next
year it is said that deficit financing
with be Rs. 1,540 crores and ulti-
mately deficit financing perhaps will
be almost Rs. 2,000 crores. Rs. 590
crores more as had happened this
year. For these two years, the deficit
financing of Rs. 3,515 crores will take
away 70 pep cent of the deficit financ-
ing of Rs. 5,000 crores envisaged in
the Sixth Plan. This shows that
excessive deficit financing is being
indulged in.

During the first two years of the
Janata rule deficit financing wras rcsor-
ted to in the belief that if we have
massive food and foreign exchange re-
serves, prices will not rise. In the first
two years the prices did not rise. In
the third year prices rose and with
that the theory that you can embark
on any amount of deficit financing wag
discredited. The tolerance limit of de-
ficit financing as set out in the gixth
Plan has been exceeded by the Finance
Minister. It is more than doublc the
tolerance limit provided in the Sixth
Plan. This excessive and massive defi-
cit financing will have a great effect on
rising prices.

Even in fixing the deficit financing at
Rs. 1,540 crores the Finance Minister
had to take credit for Rs. 800 crores of
black money bearer bonds. Today we
have the sad spectacle of the Finance
Minister preparing his budgetary
arithmetic, relying heavily on these
black bonds. What is the meauning of
these black bonds? Previously there
was white money and there was black
money. This black bond means that
there are, among black money some
legalised black money and some ille-
gal black money. This legalised Learer
bond money is another kind of paral-
lel currency which is taxless currency.
There is no income tax on ii, there is
no wealth tax, there is no surtax and
there is no capital gains tax. The Fin-
ance Minister has taken credit for Rs.
800 crores of hlack bond money. If it
does not materialise, the deficit finance
will be more and prices will rise more.
If the Supreme Court invalidates this
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as discriminatory or immoral, the
Finance Minister's reliance on this
will not succeed and deficit financing
will grow.

It is unfortunate that there is no
provision in the budget for controiling
black money. These black bonds will
encourage those who have Llack
money. It is a concession to black-mar-
keteers. It does not curb black money
and it could become counter-produc-
tive. 1 say this because the honest
tax-payers are not encouraged and
those who evade taxes gre encouraged,
Now, in arriving at this deficit of Rs.
1,540 crores, @ massive deficit, not ¢nly
credit has been taken for Rs. 800 cro-
res of black money, but credit hss also
been taken for external assistance of
as much as Rs. 1,000 crores. Sir, in the
defunct Fifth Plan, that is, 1978-83,
external assistance was assumed at
five per cenf. But, now, Sir, in {his
Plan, we understand that external as-
sistance has been assumed at 1] per
cent. What has happened to the goal of
zero net foréign aid? We do not know.
But, even in the next year's Plan, the
Finance Minister has taken credit for
external assistance of as much as Rs
1,000 crores. There is the reliance oi
the Finance Minister on a massive defi-
cit f Rs, 1,540 crores, we have the
Finance Minister’s reliance on the
black money to the extent of Rs. 800
crores_and we have the Finance Minis-
ter’s reliance on external assistarce of
Rs. 1,000 crores.

Sir, so far as the taxes are concer-
ned, no Finance Minister since indepen-
dence has imposed taxes on newsprint.
It is because, Sir, newspapers are so
popular and a tax on the newsprint, or
the import of newsprint Jis really a tax
on information, on education and on
literacy. And this is an aberration, par-
ticularly in India where only 15 per
cent of the newsprint is indigenously
manufactured. The rest is imported.
This tax will put a great burden on the
industry, particularly on the smail
newspapers, the medium newspapers
and the regional newspapers. This is a
great burden on them. This is a great
aberration and this is an unpreceder:.-
ted levy. For a Finance Minister, who
has so much of political consciousness
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and so much of political sophistication
and who iries to avoid al] imposts
which are unpopular it is rather in-
trigruing why he imposes this tax
knowing that it is injurious to the in-
dustry and knowing that it will be
un-popular, Some people have sug-
gested that if the newspapers be-
come less in number, the people will
have to rely more on the government-
controlled media, Some others have
suggested that because newspapers
report all the happenings, this js the
reaction of the Government towards
the newspapers. But this is a ques-
tion of speculation. But, Sir, I hope
that even at this late hour, thig im-
post, his aberration, this unpreceden-
ifed impost on the newsprint will go

Then, Sir, on the taxes the Finance
Minister has mentioned that the foreign
monopolists in pil, who will come here
for oil exploratipn, will get Income-
tax reduction or perhaps exempt on.
This is a disturbing feature. If {he
foreign monopolists in oil are comple-
tely exempted from <the Income-tax,
that will be a disqueting feature.

Then, Sir, on the question of taxa-
tion, we all know that there has been
a heavy inflation. Particularly in the
urban sector. There have been people
who have become very rich as a rasult
of this inflation. I would have expeocted
that through these tax measures, the
urban rich and coumspicuous consump-
tion in the country would be taxed.
But no tax has been imposed on
conspicuous consumption. As a result
of this heavy inflation, some people
have become very affluent and the
poor people have become poorer still.
And, Sir, jf concessions have to be
given, I woulg have expected that it
is to the poor people, who have been
hit by inflation and whose real income
has been erqgded, who would have got
a larger support from the Government
through the public distribution system.
But, except in foodgraing and controi-
led cloth, the Government does not
give any kind of support {0 the public
distribution system. I would have ex-
pected that if concessions had to be
given apart from giving concessions to
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the foreign monopolists and the langy
houses, concessions should have been
given to the poor by strengthening the
public distribution system, Thig i ano-
ther aspect that should be looked into.

Then, i3ir, so far as taxation is con-
cerned, a development has taken place
which may put some strain on the
Centre-State relationship. The Fi-
nance Minister has been gener-
ous., He has been magnanimous
in giving income-tax concessions, for
which he has got the maximum
number of bouquets. The last, Seventh
Finance Commission provided that 85
per cent of income-tax revenue will
go to the States and the Centre will
have 15 per cent. The Finance Minis-
ter has been magnanimous in giving
jncome-tax concessions but at the ex-
pense of State Governments who are-
to get 85 per cent. Sir, I recall a
statement of Churchil ho said:
‘Without magnanimity no  natiom
can progress, but magnanimity at
somebody else’s expense is not the
highest form of magnanimity.’
So, the Finance Minister has been
magananimous, so far as income-tax
is concerned, but at the expense of
States.

Another aspect is that the real tax
that has been imposed j5 customs
duty, of which the States are not
getting anything, This may raise some
doubts and apprehensions in the
minds of the States that the sources
through which the States will get some
income the Centre ig not taxing, and
those in which the States are not
getting any share the Centre is taxing,
This may put some strain on Centre-
State relationship.

Sir, I find that the resources o be
transferreq to States and Union
Territories in 1981-82 will be Rs. 9,041
crores. Last year in the Revised
Estimafe the amount was Rs. 9,010
crores. Next year the States will be
getting only Rs. 31 crores more. This,
again, is a matter which needs look-
ing into.
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There are two other things so far as
the States are concerned, which are of
some concern to the States in relation
to these budgetary proposals. I find
‘that the assistance for Centrally
sponsored schemes in the next year
to the States is going to be reduced,
which will be Rs, 922 crores. The
revised figure last year wag Rs. 1050
crores. So this assistance to the States
will be lower this year. This is some-
¢hing which §s unfortunate.

The secong thing which is unfor-
#unate to the States is that develop-
ment outside the Plan last year was
Rs. 157 crores. This year it will get
reduced to Rs. 114 crores.

So in the distribution of taxes States
will get 1ess. In transfer of resources
through the Plan the States will get
less, Assistance vutside the Plan to
the States will be less. This may
create some strain which should have
been avoided.

Sir, the weakest part of the Budget
is the inflationary pressure on the
prices. The inflationary pressure will
be of Rs. 2200 crores, the total burden,
plus the deficit of Rs. 1945 crores. A
tota; Rs. 3760 crores will be the
inflationary pressure that will be in-
jected in the economy. The Finance
Minister blames oil price rise. Mr,
Sethi, Minister of Petroleum, said that
because of oil price rise, general price
rise will be 1.35 per cent that is the
extent of inflation. That cannot be
made a scapegoat for {he price rise.
Drought will not be a scapegoat for
thig year we had record foodgrain pro-
duction. The third scapegoat is
usually the hoarder. Against
hoarders the Government can take
stern measures, to control prices.
Therefore, these scapegoats, do mnot
help.

But the Finance Minister has said
that inflation has come down from 20
per cent last year to 13.5 per cent...
(Interruptions), This was in January,
1981 I hope the Finance Minister had
seen more frank with the country. He
has taken point by point comparison
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and not the average index which used
to pe taken always. Economic Survey
used to go by the average index, and
not point-by.point. If you go by the
average index, which used to be taken,
then on the basis of average index,
instead of 13.5 per cent the inflation
is 18.5 per cent 5s compared to 15.5
per cent in the past year. If you go
by the average jndex which is the
correct and true index and which {s
always followed by the Economic
Survey and which was departed from
this yeay the price rise even on that
basis is more, This is one of the main
achievement; which the Finance
Minister has claimed.

Apart froy that, even on the point-
to-point basis, he gave out that the
price rise has been 13.5 per cent this
year, But after the increases in the
prices of petrol and steel, by the 3rd
week of February, the prices went up
to 17.3 per cent, from 13.5 ner cent
even on point-to-point basis. Inflation
has increased,

The weakest part of the budget is
that while inflation is increasing, this
massive deficit financing is not being
controlled. The increase in prices is
not being controlled. Ths massive
subsidies hich the Economic Survey
said ghould be controlled have not been
controlley and a soft and mijld
pre-election budget has been
presented which wil] not control
prices and prices will go up Sir, I
mention this pecause the Economic
Survey mentions that the per capita
income in 1979-80 was Rs. 145 which
was lower than Rs. 156 of 1978-79.
It ig because of the inflation that the
per capita income of the ronr was
eroded and fi you have another in-
flation—a minimum of 15 per cent
which the economists predict next year
or it may be 20 per cent—then the
per capita jncome will again get
eroded.

The Finance Minister claimed that
by his programmes 3 million people
will go above the poverty line. The
Planning Minister has said that more
than 300 million people are below the
poverty Tline. It means that one per
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cent of people will go above the
poverty line. But if there is 15 to 20
per cent inflation, then more than 3
million, people will go below the
poverty line.

So far ag the Plan is concerned, the
increase in the centra) secfor ig 17
per cent and the total increase is 20
per cent. But the plan arithmetic is
based pot on the prices of 1981-82, i.e.
the current year, but on the prices of
1979-80. If you take into account the
inflation of the earlier year and this
year, that is a minimum of 30 per cent
it not 40 per cent, then in real terms
there is no real growth,

So far as agriculture is concerned,
if we are to raise the people below
the poverty line, then this sector
should have been provided for more.
Agriculture is a very important sector,
I fing that the budgetary support for
the central plan, so far as the agri-
cultural and allieq sectors are concern-
ed, ig going to he reduced from Rs. 949
crores in 1980.81 to Rs. 871 crores in
1981-82. For rural development, it is
going to be reduced from Rs. 344
crores to Rs. 187 crores, I am giving
the figures from the Economic Survey
and the budget gocuments. This is
the way it has been done.

So far as industry is concerned, last
year the Finance Minister gave a lot
of concessions and later said that the
industry had not responded to him,
(Time bell rings) 1 will take 10 to 15
minutes more,

Apart from the prices which will
not be controlled, the Budget shows
a great unconcern for removing un-
employment. The Congress (I) elec-
tion manifesto envisaged that at least
one member of each family will get
employment, Last year, I asked the
Finance Minister on the floor of the
House about it and he said that the
Planning Commission will look into it.
1 asked the Planning Minister and he
saig that they were examining it.
(Interpuptions). So far as rural
employment programme is con-
cerned, the outlay has been reduced
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to Rs. 180 crores from Rs. 340 crores
of last year and there is a footnote
that the States will provide matching
grants. Sir, thig is something in-
comprehensible.  The Cenfre’s con-
tribution of Rs. 340 crpres should
have been maintained or enhanced
and what the States have to give,
that should have been in addition.
The slashing of the un-employment
programme is very unfortunate.

Sir, the Budget is weak so far as
employment js concerned, There
should have been an employment
guarantee scheme like the Maha-
rashtra pattern throughout the coun-
try. There should have been a
massive allocation for irrigation.
There should have Tbeen a massive
allocation for schemes like the
Antyodaya. There ghould have been
a massive allocation for dairy develop.
ment and for small farmers schemes.
But on all these, the Budget is rather
poor, In addition, we find that
recently the Central Statistical Orga-
nisation hag said that, let alone the
measurement of poverty, even to
define poverty some conceptual pro-
blems have arisen. If you have to
remove poverty let us not get
entangleq into this theoretical and
metaphysical question of defining
poverty., Poverty 1is tangible and
living, and it is a gruesome reality of
Indian life, Unless the Budget becomes
a massive instrument for removing
poverty, we are In for very bad days.

Sir, one of the most disquieting
features of the Budget is that for rural
development schemes, for agriculture,
for the schemes of the weaker gections,
the Scheduled Castes and the Tribes,
either the allocations have not in-
creased adequately, at least by 20 per
cent, or there has been a slashing of
these allocations. Sir, for command
area development programme, last
years Rs. 37 crores will be now Rs. 89
crores. Ig it a 20 per cent increase?
In addition under the command area
development blocks programme, this
was an additional programme, in
1979-80, there were Rs. 44 crores, and
last year there yere Rs. 15 crores.
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That is no morg there now. For the
commang area development pro-
gramme as such the allocation has
decreased. For dairy development, the
allocation has decreased from Rs, 53
crores to Rs, 52 crores. 'That will
mean poverty Will increase, un-
employment will increase. So far as
fertilizers are concerned, the alloca-
tion for the next year has decreased
from Rs. 231 crores to Rs. 217 crores.
So far as roads, are concerned, the al-
location has increased from Rs. 114
crores to Rs. 119 crores. This in-
crease is not 20 per cent and not even
10 per cent. In the rural sector, in
the employment-generating sector,
the allocations have been decreased.

- 8ir, a most unfortunate cut has been
in the loans to agriculture. The
allocation, in the last year’s Revised
Budget to agricultural financial insti-
tutions wag Rs. 231 crores, It is
slashed, and it is less than half of
last year, ang it will be Rs. 111
crores, Sir, for the Scheduled Castes
and the Scheduled Tribes component
plan, the allocation in stead of being
increased by 20 per cent has been
reduced to Rs, 152 crores. For ferti.
lizers it has decreased, for loans to
agriculture it has decreased, for dairy
development it has decreased, for
command area development it has
- decreased.

Sir, the priority of the Budget has
been a concern for the short-run, for
the immediate applause and not for
the basic, structural, and fundamental
changes., 8ir, concessions have been
given to foreign oil firms and to large
houses. Conspicuous consumption has
not been taxed. For the black-
marketeers, the black money bonds
have come by which their black money
is legalised. Sir, election pledges were
given for the people below the
poverty line and the people who are
unemployed but those pledge have not
been fulfilled. 8ir, the Budget has
been clever, but not constructive, It
is more an exercise in public relations
than for ensuring public good, There
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is a lot of propaganda and, polemics in
it, but pno bold thrust, This Budget
only reveals the Finance Minister’s
image as a politician with  great
craftsmanship, as the first public rela-
tions man of this Government. And
all the consummative economic skill
the Finance Minister has, he has con-~
cealed, he has not utilised. He has
tried to present a Budget by which
the opportunity that the country had,
the country with the third largest
scientific manpower had, where 22 per
cent saving is there, which few other
countries in the yorld can achieve,
where taxation is about 19 per centi,
which is a high tax ratio, where there
is vast foreign exchange reserves and
foodgrains reserves, where a great
opportunity has been lost. Unfor-
tunately, all this has been missed for
immediate Headlines, for immediate
clapping and for a pre-election tye of
Budget. The whole thing has been
politicised and it is unfortunate that
in gpite of the great skill that the
Finance Minister had the country did
not have any opportunity of taking
advantage of it.
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41T F &g ggaw fear sitg $T 7=
S qarat (a6 wre fraq & g aa
q TET &, W Far s {7 e
TTATT HiE(aT &0 wifq FT QT AT
ggTmET g fF Ard 6T qsA F A0
T 1T & 19 T TF A< AT T & FIT
Tt ATF AL IS TS T8 FH &1 d% |
s, feet st 3a0 7 S a1 FEE AT
Trsrifaw gfsewmor & ard «1

SI9q, ATT AAAT FT LA §
FIT (S TT § FI0Er 987 &0 @l g
wra wuer fesefaer qrfqdt wt aF3
FTAT FTT F FA0A7T AT G & 1 WA
STl A S A qq frar ) IAF
FATT T 93 ¢ oar aar § f5 g
Fa17 uF frgaarqer % & faar qar
21 gt a3 gara g war g qar
ATST & | UF QU 3% gheaq g &
Ay gRFAl F Rygma FiFgA § 5
ag a0 HTF qUAGT AGFIE, T A
wfara & faar gor Afuw g soa
e giaT aTfae i1 g &3 =7a,
g &t SarA § fr IR Fi§ L
FAT T I3 | AT Tl 7T TF qTIAT
g1 AT § AT TS FEFIAS A7t a3
for uF qrEf FT T WY R | graifs sa%
FqTHAl § go @ fRar g0 T &
Tsdig fawes & aia #77 § f5 e
TIT 9T GTHTT Y 7R #3471 A1feg
“Iuad 2ANA FifgA F BRA TIR
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w& o F geAr gy TeHE L
g =g

as; faae qwde A1 IR 9<
sz | e e s aeaTdi 8
SFE | o A RS G G &
&t Fre o¢ HET ST & 1 WS TE
3 FD T SR, TE AW W AT ferat
ST, =13 afeer ATeE! Fi AFETT TGAST
AT, FNT T§ AFHA AT gL AAT
sqFedT 7T e wgt ager & 1 AW,
s o feafa dar & v g v 39
wsafen ot ¥ owe gfeEw
fgfag aar fad § AT S dgiaa
efergor & <1 A5 GXEIT A S AT
%cmmq' § g% SHIAT § SHIAT FHSAT
qT T AT F AT E

iR, A AFT AW S F
F7E A5 gHA "G W8 R F#E EF
& @i & #aT Ag TAAHE T A8 &S
qoatr ngT gE 7 FW TAAAC 4 %
13 575%, 1980 ¥ 1T WL AT A
1 wRiweTT DsFwa ¥ 3fg wa g% |
AT AW A, T AU AT

- gfy ggR AW S T RIS WIS HIG

FITET gATY FAE, EATN SAGT F FHIY
F; ATT I TET & S HEGAT UZH
# rigms ag wd § 57 gEfo % g
oF FT WL Gra g A< 5T F77 FT
werT Grel € 9EE fAe W w0 9a
FTRT TS0 | FAF q¢ A1 ga&r 0% 4T,
ST He FT HSTT GG TET T AT &Y
FfaTr et WYX FAG KT ATET HIAT AT
s, wrey aar fE @y w7 e we
wry 1w feafs ag g fr sE FTH
TG A 1 ZAT i SAATAG &, F1 T4
T E & W@ =AY e | WS gHrd
GE we: AT § | SN frsTm ar s
¥ <g¥ &1 80 HiGd (FE T GFA
Fgm &) urw wIH N GRA A5G| &Y
ig7o L.S.—8.
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& &, gl gf F1 weww €1 @R,
EX IS AT SEITRA R TGI8 | AL qIEx
e 7 &L SRl G @Rl il qqT
STETR |

fm, gt gge W Sft F7
gz USy & agT-w 33 WET &
et oET & wEE ¥ S TERAwe
F glew 4 S&E WE ETeW
gz dar & Wi & fx gerdh sefes
qrfersy ¢ T/FT U TG TWTE ..

(wag =t 92) sfiwe, at= fRRe
TITHT  TSTSG @i i W1 AT qATN

s, § w98 FgAT A1gGT § {F A
feafs agt ow g i § 1% guw seaeese
qrfadl & a1, TG THECTFAT T
FETET | TS 7% awie | {3 g o1
F 7T & Fgr far 40 9T wiw famEt &

FOT, THFFL F ST @ gial FfgT ¢
HAq, T ac T HE 409 e
TiETET ¥ FAT @9 T q4T KT
TE GENACE TGS AT | AT, qAWe

A EE TETAEI §, T &1 T AT IGaT
WEI R, FEG T WE@ WiE FH &

faede g oe A S e | ms ¥

FEaT§ &1 @ g gieea o soared

a1 q@ % S & @ uw diEw

TifA3T aE & SHFI §E AT T ITaT
& gwer qw FfSw | wTSr oHY grem ¥
gaTase 78 7 fawad;, & sgaFwar

g, TR A FTEFGT | T gA fay weY

o g atfaa § % 3w qarwanR

& sre fSrai U gPerawe gar fFar,

fomgly sraeede & Gfodr w@eTe

#y, fagiv fofam q<i ¥ s @a%

SHTET 9T, ST Gl 9T, G SHITT IR

femt 1 (&we FYHEY)

HH SIS EiAT §, WA G0 T &,
UITA S &1 &y, gl 0 8 KR aoie
¥ AT 9§ FT gurar f o gr e W
STTET G TET A0 § AT SHIET 9G7
@A & A1 AT & AT9G FZAT ATgAL
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g fwma feufs ag g % ZHIR
T & wifgs ferm st wfaw
gafa &1, wi9s gfesor F &F
Tar wear fgar g 3w oawe &
are & Gur 5gALT g o 3% asiz w0 9w
FOF AIACT 5T w7 T ATF IR
I F AT TSr sawre fwar g0
T ¥ gmy Tve ¥ qgy @y feafa
gar F¥ L o, EFWAA FT aAC HT
@I E A AT 5T TFyqd B AL
AT, =97, I AW FAYAT &
FHIT YT F1S FAT _EN T97, Al
[T TES AT T @ § |

AT 7 faedr & GIF ILIF
qrét dteet @ wWr & T gAEEwA
AT | TZUF L(GTAET | AT G
Flem g aar § ¢ stAqr 7 owawy
33 HEIT §, FEAAT T ATIHI T=0! TG
A faar g, a9 wWCE F4T TIAT |
& grsr WY w9 § Fgar g 5 793 a9
TAFIAT FT FEIA  FUAT, STI1&T
FEraAr 7L Hranfos afcfeafa 7 qar
FIT AT TH IAE § ATH ATEHT QUG
gITr, 9 FT AT HAM HIT AT
FREIFAT QAT Tar gr fsiad 5 g
JIE JfT ST |

gl weEl * Mg K IW qIT FT
FIET T F3ar §

THE VICE-CHAIRMAN (DR.
RAFIQ ZAKARIA): Mr. Piloo Mody.
You have 20 minutes Mr, Mody.

SHR1 PILOO MODY (Gujarat): I
will decide how much time I  will
take.

THE VICE-CHAIRMAN (DR.
RAFIQ ZAKARIA): I am zfraid, this
is not possible. You will not decide
50 long as ] preside over here,

SHRI PILOO MODY: In that case,
I will sit down. You can go on speak-
ing.
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THE VICE-CHAIRMAN (DR.
RAFIQ ZAKARIA): I do not know
whether you are aware of the fact
that the party time is decided by the
party leaders. It is on the basis of
party allocation that you have been
given 20 minutes, This is what the
office has given and I am going to
follow what has been given.

SHRI PILOO MODY: Follow it.

THE  VICE-CHAIRMAN (DR.
RAFIQ ZAKARA): If you do not
want to speak, it ig all right. In that
case, I will cal] upon the next
speaker.

DR. BHAI MAHAVIR (Madhya
Pradesh): Mr. Vice-Chairman, Sir, I
am afraid, there is some misunder-
standing.

THE VICE-CHAIRMAN (DR.
RAFIQ ZAKARIA): There is no
mijsunderstanding.

DR, RHAI MAHAVIR: Sir, you can
insist that the party should not ex-
ceed the total time allotted to it. Let
Mr. Piloo Mody take whatever share
of that time he likes,

THE VICE-CHAIRMAN (DR.
RAFIQ ZAKARIA): The time alloted
for general JiSCussion on the Budget
is twelve hours, out of which, 51
minutes have been given to the
Janata Party.” Of this 24 minutes
have been allotted for today. Am k
right? (Interruptions) =~ There are
three speakers from your party who
have given their names. It is for the
party to decide. _Hence, if Mr. Piloo
Mody takes more time, to that extent,
the other gpeakers will get less. Mr.
Piloo Mody, you can start.

SHRI PILOO MODY: Kindly apolo-
gise.

THE VICE-CHAIRMAN (DR.
RAFIQ ZAKARIA): For what?

SHRI PILOO MODY:
given a wrong decision,
THE VICE-CHAIRMAN (DR.

RAFIQ ZAKARIA): 1 think, the allo-
cation of time per speaker has been _,
done in consultation with the Chief
Whips.

For having
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SHR] PILOO MODY: Which is why
I am correcting you.

THE VICE-CHAIRMAN (DR.
RAFIQ ZAKARIA): 'This has been
done in consultation with the Chief
Whips. If, in your party, you have
become the  supreme who decides,
irrespective of what has been agreed
upon, then, it is for you to say so.
If that is, so, I have nothing to say.

SHR] PILOO MODY: This is what
I asked you to do.

THE VICE-CHAIRMAN - (DR.
RAFIQ ZAKARIA): I would say
again. There is no question about it.
After all there is a system in this
House.

SHRI PILOCO MODY: Within the
system, 1 am pointing it out to you.

THE VICE-CHAIRMAN (DR.
RAFIQ ZAKARIA: = When three
names are given from one party and
51 minutes are allotted, in consulta-
tion with the Chief Whip, the Chief
Whip says that the first speaker
should be given 20 minutes, the
second speaker should be given 15
minutes and so on. To enable you
to formulate your speech within this
time, I said, you have 20 minutes.
If you want to exceed this, within
the time allotted to your vpary, you
are at liberty to do so.

SHRI PILOO MODY: Kindly note
the time when I am starting. And I
will hold you to that time.

THE VICE-CHAIRMAN (DR.
RAFIQ ZAKARIA): Yes, yeos, I will
give you one or two minutes more if
you like. )

SHRI PILOO MODY: Thank
very much.

‘Mr, Vice Chairman, Sir, once again
they have presented to the country a
budget, And each year the budget
seems to get more and more puerile,
the exercise seems to get more and
more puerile, the contents of the bud-
get seem to be more and more puerile
and each year the country has only
apologies to produce for the people of
this country, and no economic gro-
wth.

you
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The last speaker was doing his duty.
His duty was so painful that hard-
ly had he completed his speech, he
had to run away so that he is not
there to listen to any rebuttal what-
soever of the utter non sense that he
spoke about the budget giving econo-

mijc direction to the country. (In-
terruptions).
THE MINISTER OF STATE IN

THE DEPARTMENT OF PARLIA-
MENTARY AFFAIRS (SHRI SITA
RAM KESRI): I hope Mr. Mody
will not also go away after giving
hig speech.

THE DEPUTY MINISTER IN THE
MINISTRY OF FINANCE (SHRI
MAGANBHAI BAROT): I think Mr.
Mody did not remain there last
year...

SHRI PILOO MODY: For this I had
the courtesy to write to him ahead of
time and apologise because I had to
go. (Interruptions).

THE VICE-CHAIRMAN (DR.
RAFIQ ZAKARIA): No interruptions
please. (Interruptions).

SHRI PILOO MODY: What do you
think I was speaking on?

SHRIMATI SAROJ KHAPARDE
(Maharashtra); You were passing re-
marks. ..

SHRI ARVIND GANESH XUL-
KARNI]I (Maharashtra); You were
going to speak on cosmetics. (Inter-
ruptions).

SHRI NARSINGH NARAIN PAN-
DEY: I am very much here.

SHRI PILOO MODY: Thank you, I
now see you.

The previous speaker obviously had
to go somewhere, He has said so
many things that he did not believe
in, for example, that this budget has
given economic direction. What is
the direction, I would like to know.
He also said that the Janata Govern-
ment exhausted the foreign exchange
of the country. This is not a matter
of speculation, wishful thinking or
propaganda. Mrs, Indira Gandhi left.
this country’s Prime Ministership in
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March 1977 and she left behind a,
foreign exchange reserve of about Rs,
2800 crores.

SHR1 KALP NATH RAT (Uttar
Pradesh): 2400 crores.

SHRI PILOO MODY: Shut up. It is
Rs, 2800 crores. When she again took
over in January 1980, she had more
than Rs, 5000 crores worth of foreign
exchange reserves, What is he talk-
ing about, or what are you talking
about, that we depleted the foreign
exchange reserves of thig country?

Then he said that today queues
have disappeared. I think his memo-
ry muct be very short. It was the
Janata Government which eliminated
the queues in all commodities, in all
the essential commodities. And to-
day you have them back again. Once
again there are long queues, queues
in which you can spend the whole day
gossiping with the people around you
and at the end coming home with an
empty bag. The other thing that he
said is that it was the Janata Party
which brought about inflation. I can-
nct understand the sort of level of
illiteracy that exists over here, There
have been only two years in the his-
hory of Independent India when "pri-
ces were controlled, (Interruptions)
when prices went up by only two per
cent. (Interruptions). It was only
in two years in the history of India,
and those years were 1977 to  1979.
(Interruptions), years of Janata Rule.

SHRIMATI SAROJ KHAPARDE:
As the ladies, ask the women how
the prices were controlled by your
Government.

SHRI PILOO MODY: Anyway, I
am very thankful to the Finance
Minister in the sense that it now ap-
pears, after having heard me last
year, that a certain element of realism
is dawning on him—that you cannot

produce growth in thig country
through excessive’ taxation. So, he
does not tax directly. While the

gestation period in hig mind is going
on and his development is taking
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place as a Finance Minister—I am
sorry he is not here to hear my com-
ments personally—he has realised that
he has to control inflation. Unfor-
tunately, he doeg not know how. He
is trying his best, for which I give him
every credit, but he does not know
how to control it. And the other
thing he must realise is that taxation
will not give the desired results, eit-
her in termg of resources, or in terms
of controlling inflation, He has pro-
duced a budget which has neither.

Without knowing it or without
wanting to admit it before the Fin-
ance Minister comes and presents his
budget, the Railways have increased
their fares by Rs. 360 crores, the drug
and medicine industry by Rs. 300
crores stee! has increased by Rs. 400
crores, coal has increased by Rs. 150
crorcs and oil by Rs. 1200 crores.
This is the extent of cost-push alrea-
dy introduced into the budget be-
fore the Finance Minister delivered
the budget speech. Now you have,
something like Rs, 2000 crores in price
rises, already projected_for the next
year and you have in addition to that,
added about Rs. 306 crores in taxes
and postal rates which hava been in-
troduced into this budget very very
surreptitiously, of which Rs, 275 cro-
res are taxes—I am giving these in
round figures—and Rs. 31 croreg in
postal chargzs. In addition to that,
there is a deficit which has been left
uncovered in this budget of some-
thing like Rs. 1535 crores, if I rem-
ember correctly. And this includes,
Sir, credit for Rs. 800 crores that he
has taken for, what is known, as
‘BB’—that is, the Black Bond, or the
Bearer Bond.

In the civilised parts of the world
Mrs. Saroj Khaparde, ‘BB’ stands for
Brandy and Benedietine, It is only
over here that it means Plack Bonds®
What are these ‘Black Bonds’? Peo-
ple have so little faith in your :Black
bonds* that so far there has only been
a subscription of Rs. 35 to 45 crores.
And the Finance Minister expects that
by the end of this month, Rs. 200
crores will be subscribed—I do not
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know by what miraculous means.
And in the next year, he has taken
credit for another Rs. 800 crores with
which he is going to fill in the deficit
that he has created as a result of
his budget expenditures. Sir, I do not
know how he is going to do this. But
it is quite evident that it is not going
to happen.

Sir, I would like to tell the Finance
Minister that thess days a degree of
sophistication and technology has
developed in the handling of black
money and the issue of these ‘black
lbonds’ is the crudest of all methods
in which to handle black money. That
is why you find that nobody is sub-
scribing to it, or falling a bait to this
Temarkable ‘Black Bond' issue that
has struck somebody’s genius in the
Government—I do not know who?

There is another thing, This lack
of subscription to the ‘Black Bonds’ is
a clear indication of the fact how
much the people of this country trust
your Government. They have no
faith in your Government and that
is why they are not prepared to buy
those bonds. All that the Finance
Minister can do is to hold out the
threat, “Well, if I do not get it this
way, I will have to bring in additional
{axation”, He is welcome to bring in
additional taxation. Instead of prices
going up by 20 per cent, next year
they will go up by =another 20 per
cent. or upto 40 per cent. Who cares
about inflation? Because nobody has
understood the fundamental fact of
inflation that it is a tax. Inflation is
not merely a price rise; it is a tax.
The most nefarious, ugly and the
meanest of all taxes is inflation. And
while inflation may affect a rich man
only to the extent of 80 per cent as
against to the poor man who is aff-
ected to the extent of 120 per cent of
the inflated amount. I want you
to understand that the incidence of
inflation on the poor man is considera-
bly larger than almost 50 per cent
more than the incidence of taxation
on better off or well-to-do persons,
And what hag been the inflation
last year? The Finance Minister pro-
mised us last year that there would
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be no inflation, that is was strictly
under control. I told him then, as I
am telling him now, that he was going
to see 15 per cent at least, if not 20
per cent. Sir, 15 per cent is what
they have already admitted to. By
the 31st of March, inflation over the
last year will have reached 20 per
cent at least And then he says, I
have increased the Plan expenditure
by 20 per cent. Well, if you have
increased Plan expenditure by 20
per cent and if there is a 20 per cent
inflation, well you please tell me
where the growth is going to come
from?

The fact of the matter is that after,
a hell of a lot of tom-tomming and a
hell of a lot of tom fooling, they pro-
duced a magnificent Sixth Five-Year
Plan which does not vary as much as
one percentage point either on  the
expenditures under various heads or
the programmes that the Janata Gov-
ernment had framed and the pro-
grammes that this Government has
framed. There is ng variation at all.
You just took 18 months to do that,
and 12 months to condemn the Janata

Party and fool the people. (Interrup-
tions)

SHRI DINESH SINGH (Uttar
Pradesh): What is ..(Interruptions)

SHRI PILOO MODY: Where is the
question of complaints? I am talk-
ing about growth, not complaints. In.

any case, you should have no com-
plaint because both the Plans were
made by your party.

SHYRI DINESH SINGH: You are

complaining.
(Interruptions)

I am not complaining.

SHRIMATI HAMIDA HABIBUL.-
LAH (Uttar Pradesh): Mr, Piloo
Mody should be the Finance Minister.

(Interruptions) T

THE VICE-CHAIRMAN
RAFIQ ZAKARIA):

(DR.
Order, please.

SHR] PILOO MOZLIy: Last year
I told you fthere was a Rs, 5,000
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cost push in-built into the
budget which would push prices Up.
Did you realise that Mr, Venkata-
raman has the rare distinction of
being the only Finance Minister
during whose tenure increases in the
price index have automatically in-
creased the D.A. three times and is
poiseq for another increase? This
has cost you Rs. 600 crores more in
this budget.

crore

Where is this money going to come
from except the printing presses at
Nasik and elsewhere, and how do you
bring out money which has neither
goods nor gold to back jt up? This
creates, what is known gas, hyper-
sensitive inflation, and whepn you have
this as I told you, it is the cruellest
blow that you can administer to the
common man of this country. But
nobody cares about this.

Nobody cares if the poor man is
taxed ip this fashion, And then a
great chow is being made that they
have given relief to the middle classes.
What relief have you given to the
middle classes? You have given your
self some relief, I accept. I congra-
tulate the Finance Minister whole-~
heartedly that he has exempted 14
lakhs of tax-payers who bpay Rs. 2,
Rs. 4, Rs. 10 and Rs. 20 worth of taxes
from having to pay taxes because your
expenditure op collecting those taxes
used to pe in hundreds of rupees per
individual and, therefore, you have
exempted 14 lakhs to save yourself
this work. Whether you save yourself
a commensurate amount of money or
not 1 am not prepared to bet at all
because, although you have npow
reduced the burden of your tax-
gathering machinery by 14 lakhg of
assessees out of hardly 40 lakhs, that
js a hell of a large percentage.
Thirty five per cent of the tax
assessees you have been exempted.
Show me a commensurate saving in
your tax-collecting expenditure and I
will say this Government means some-
thing, has some sense. But, Sir, on
the contrary past experience shows
that there will be an increase in the
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tax-gathering mechanisin over this

Year,

Then there is, op course, the ques-
tion of cost push. This nobody
bothers about, in this Government or,
for that matter, any Government.
Nobody bothers to calculate what a
cost push is.

Inflation ig not the resuit of one
policy, two policies, thre, policies,
four policieg or five policies, Tt is
a combination of policies which creates
a cost push. When prices go up, when
there is deficit financing when there
is preater taxation, when there is
making of jllegal money, whep there
is gmuggling, all thesa factors con-
tribute to a cost push. And the cost
push in this Budget is going to be of
the order of Rs. 6000 crores; congider-
ing that there will be gnother 20 per
cent inflation, it may go up to Rs. 7000
crores.

I do not know what you are going
to do; I do not know what the poor
people of this country are going to do.
You have come to the absolute brink
of your economic system. Why this
Budget 1is completely colourless is
because as I said, the Finance Minis-
ter has run out of surprises. He keeps
on scratching his head, but nothing
comes out. And, therefore, having
heard a little bit of what T said last
year, he has done this. T wish he had
read my speech before framing the
Budget, because it would have helped
him considerably in not making the
same mistakes over and over again.
What he has done is that he has re-
ceived some sort of signal, but it is
not enough. The relief which he
promiseq to the middle class tax-
payer is nominal; it will be more than
swallowed by the inflation-more than
swallowed. If h, had not given this
relief and if only he had made a sub-
stantial effort to control prices, he
would have achieved 3 magnificent
result.

What you need, Mr. Finance Minis-
ter, what this country needs, Mr.
Finance Minister, what this nation
needs, my dear collegues of the Con-
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gress (I) Party, is a zero deficit budget
for several years to make up for the
exiravagance and folly of 33 years of

meaningless spending. . 4

Do you realise how much subsidy
is going into youp, Budget? You are
subsidising each ang every gection of
the society for no reason. You are sub-
sidising industrialists, you are sub-
sidising producers, you are subsidising
food and fertilizers. The tragedy
about subsidising fertilizers is that the
benefit doeg not go to the farmers;
nor does it go to the producers; it
falls somewhere in-between. And
these in-between agencies are pro-
liferating at a speed and rate which is
unbelievable,.

The greatest subsidy ig to the Food
Corporation of India. Do you realize
how mtich subsidy the Food Corpora-
tion of India consumes? And you
think that the benefit of the subsidy
goes to the common man, Pleage see
that it goes to the common man. But
it is not within your competence and
capabilities to see that it goes to the
common man, The subsidy goes only
in proliferating the bureaucracy and
to the great expenses that these large
corporations incur on themselves,

I will give you a very good
. example; and it is not an Indian

example that I am going to give you
because if I give you an Indian
exampye you will say Yeh paksha
pashan ki bat hai. I will give you
the example form the United States
of America a capitalist society. In the
Uniteg States of America, between the
years 1966 ang 1976, which js a ten-
year period, they spent $ 109 billion
additional—I use the word ‘addifonal’
—op social gecurity, medical -care,
uplift of the poor ete. $109 billion
additional. Ang there were in the
Uniteg States 25 million jdentifiable
poor. And when they say 25 million,
it is not like the statistics in this
country which can be cooked up in
the Secretariat. There were 25 million
identifiable poor there. And if they
had taken thg money qirectly from the
Treasury ang put it straight into the
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pockets of the .poor, each one would
have collected $ 8,000 per year for ten
years. Given a minimum family of
four, it would have meant a family
income of $32,000 per year which is
certainly the income of an upper
middle class family even in the United
States. Instead there are still 25
million identifibale poor in the United
States, the reason being that the
money allotted for these purposes is
like the subsidies that you give to
the Food Corporation of India, It is
invariably swallowed by the middle
classeg by the supervisors, the field
workers, for offices, for air-condition-
ing, TA, DA, PA and other things—
every thing except by those for whom
the relief is genuinly meant,

And, therefore, you have to come
to some very serious conclusions with-
out trying to blame anybody. You
must come to some very serious con-
clusions—that the agencies that you
employ for the eradication of poverty,
unemployment etc. etc. are not capable
of delivering the goods. Therefore,
you must find other ways of aiding the
poor, of eradicating poverty, of finding
employment, of controlling inflation.
You cannot do  these through the
methods hich you have been pursu-
ing over the last 30 years. It is this
realisation that has to dawn on you.
But what gre the chances of you
people ever understanding these
things?

SHR1 PRAKASH MEHROTRA:
When you are coming to power,

SHRI PILOO MODY: Pray for the
day my dear fellow. If you are an
Indian you will pray for that day. 1If
you are not an Indian, by a1l means
make fun and laugh,

A small diversion. 8ir, we had a
very sad incident. Mrs. Gandhi s
very fond of saying that India’s re-
putation gbroad during the non-Indira
rule had geteriorated rapidly ang that
after she came back its reputation had
gone up tremendously. It so happen-
ed that the World Bank recently can-
celled g loan given to us. And the
World Bank cancelled that loan on
two regular factors. A few monthg
ago the World Bank announced to the
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whole world that India had slipped
from the position of a Third World
country to that of a Fourth World
country. We enjoy this rare distinc-
tion with 15 Africa, countries, Let
us not take the opinion of the World
Bank because after all it is a CIA
sponsored organisation. The Planning
Commission, which, you know, is a
preserve of the Nehry family, not
yours or even Dr. Zakaria’s. It has
an organisation which was Nehru's
great pet, known as the National
Statistical Organisation. Within two
hours it come out with a white paper.
Have you read it, Mr. Finance Minis-
ter? It narrateq 30 years of Indian
planning. In that paper they demons-
trated chapter and verse how the 30
years of Indian planning had damaged
the Indian economy. As per today in
a list of 120 countries, ..

SHRI ARVIND GANESH KUL-
KARNI:
perhaps.

SHRI PILOO MODY: May be there
are CIA men in our Planning Com-
mission also. But in a list of 120
developing countries, our development
effort and results gave us the rank of
91. The other reason js that you
switched consultants for wrong
reasons. Are you proud of this.

Sir? It is a fabulously rich country
this India, a country endowed with
all the talent expertise, knowledge,
know-how, resources that you can
possibly imagine in terms of men,
money and materials, but all we can
produce through the agencies of our
Government, has given ug the 91st
rank out of 120 developing countries
in the world. We should hang our
keads dowp in shame. I am not
bantering with you about which party
did well on such fanciful dreams such
as my frienq Mr. Pandey was dream-
ing over there, There is not even
one vital sector of our economy
which can produce results, We can
only talk about them in our speeches,
On the ground there is nothing. Look
at the ypiserable condition of your

power. Look at the miserable condi-
CONEERCr Y _

That must be a CIA work
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tion of your power-houses. Iaspite of
every conceivable thing, depending,
hanging, hinging on that, you are
absolutelgy) impotent. ~ You cannot
improve it by even 2 percentage
points. The production of power or tha
production of ccal or the production
of oil or the production of fer-
tilizers or the production of cement
in this country. z@" g fx
@¥e fqg wgyr & 1 It is  not

enough # €id= MAFET & AT FATFAT |

Look at the state of your communica-
tions. I do not know about you, Mr,
Minister, but you cannot use the
telephone in this country any more;
it is no longer on instrument of
reliable communication. Your postal
services are no longer a reliable in-
strument of communication. Your
telegraph system has gone out. If
you send a telegram, it sometimes
takes longer than a letter to reach its
destination, What sort of a country
do you want to turp India into?

You must buckle down and have an
effective campaign in at least one or
two sectors. But there is no concen-
tration at all—only pompous jdiocies
which are mouthed day in and day out
by politicians over here.

You just heard my friend over here
telling you about the agricultural
allocation. Sir, the Janata Party had
taken the allocation to agriculture to
as high as 42 per cent, Do you know
what the allocation this year is? [t
is 13 per cent against the comparable
figure of 28 per cent during the Janata
rule. And this 13 per cent, after you
have calculated the inflation of 2L
years, really means that, as compared
to the 28 per cent that the Janata
Party allotteq for agricultural pur-
poses, you have allotted something
lesg than 10 per cent. And you call
yourselves friends of the farmer, T
made a mistake. In the allocation for
agriculture, you probably included
the expenditure of the “Kisan Rally”
also, because it is only by including
it that you can make a credible show-
ing on the allocation for agriculture.

Then, let us talk about gsubsidies,
for the Fooq Corporation of India,
fertilizers and even exports. Exper-
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‘terg in this country are also subsidised
.and God knows how many other
people. Do you realise that out of
your total expenditure, which is now
getting largey and larger, you have
no dsvelopment funds left? Each
year you are investing less in your
.Five Year Plans. I said this to you
last time, that your investment had
fallen. Why, even Mr, Charan Singh
invested more during his stand by
Government or whatever it was. He
invested more than you have. And
this year you have invested less than
you had last year. And then, Sir,
they say “We have made a big Plan
which jis going to change the future
-of the country”. I do not see how.

And then what do they go and tax
finally? Charitable Trusts! This is
the only “bichara bakra” that the
Finance Ministey could find to tax,
and that also at a penalising rate of
'3 per cent. It is because he has run
out of charity in his own heart that
he wantg all charitable activities by
all people in this country to cease. He
has taxed charitable irusts. Do you
realise what gooq work these trusts
are doing? May be there are always
a few black sheep in every category.
But these are educational trusts,
scientific  trusts, research  trusts,
medical trusts. Were these trusts the
only thing you could find to tax? Sir,
T sometimes wonder whether it is
human ingenuity that is ruling over us
or it is some sort of human refuge.

Noyw about employment. Do you
realise how much ramage you have
done to rura] employment in this
country?

SHRIMATI SAROJ
Really?

SHRI PILOO MODY: You will
Jearn some gday. I do not know
when. Your time jg getting short
Every year you are getting older
by one year, and with the amount of
mischief you make over here, in your
case it may be g year and a half every
year. Whereas the Janata Party in its
budget had provided something like Rs.
340 crores for rural employment, this
Yyear you have provided only Rs. 180
crores—and that also of the depreciated

KHAFARDE;
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rupee. (Interruption) You get the some
papers that I get.

SHR] MAGANBHAI BAROT: Mr.
Mody, read the seccnd line.

SHRI PILOO MODY: I am sorry if
1 have made a mistake; I would be
very happy lo withdraw it.

SHRI MAGANBHAI BAROT: You
are wistaken.

SHARI PILOO MODY: [ am glad that
the Minister personally assures me that
he is going to spend next year more
than Rs. 180 crores on rural ermploy-
ment.

Then he has claimed credit for hav-
ing put three million people above the
poverty-line. I assure you that as a
result of your Budget and your eco-
nomijc policies in the next twelve
months, instead of three million peo-
ple com ng out of the poverty line, ten
million people will go under the
poverty line. You write it down,
please. You don't have to rebut 11. We
will discuss it next year this time.
And don’{ keen changing the difinition
of the poverty line. You can liff it, you
can put down, like the high jumper
scales, they keep on reducing the po-
verty line so that less people are pre-
sumed to be under it. Why is all this
happening? (Interruptions)

74 AT 84 &, W4 AQET TB

AT #1(7dw, 75 swad g1 g |

Now about resources. Everylhing re-
volves round the fact that you wunt to
spend more than youy earn, and that the
people sitting behind want you to spend
more than you can earn. You have to
find a way of earning more. To this
you don't apply your mind =zt 4ll, be-
cause you are all parasites on society.
There is not cne amongst you who is
what I would call a producer. The
world is divided amongst two species
of hyman beings. One who produces
more than one consum{es, and the other
who consume more than he produces.
Obviously there are more penple here
who consume more than they produce,
and obviously they represent the ma-
jority. They are all parasites on
society, who consume more than they
produce, and therefore, they do not
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know how to earn except that some-
body had told them, may be, that you
can earn more if you tax more. So they
go on taxing, taxing, taxing till they
have exhausted the instruinent of taxa-
tion. It is no longer a means by which
you can produce resources,

Then we are told that if people start
saving, you can utilise or inisutilise
those savings, keep pumping it into Go-
vernmeni expenditure which you have
been doing irresponsibly for several de-
cades. You find that even savings are
beginning to sink. You can give an
impetus to savings; you can improve
the quality of savings.

You have, for instance, bank deposits,
There is no reason why bank depcsits
shouid not be treated on g par with
your investment in things like Unit
Trust, which enjoy a certain degree of
exemption. People have confidence in
the banks even though you have natio-
nalised them. You will find that you
really have greater opportunities. But
what are you really doing? You ask
the banks to collect more investments
and then you take them away from the
bank. This is going against the basic
concept which is going to produce res-
ources in this country. I want you to
understand that the disease of this
country is that we have constontly
taken the rupee away from the pro-
ductive hand and put it in the hands
of the less productive. This is the basic
point that you have to tackle. You have
to see that every rupee produced in
this country is entrusted to the most
efficient hand that can spend it wisely;
otherwise, you get results like this.

There is a Government magazine, a
Government-sponsored magazine called
YOJANA. YOJANA says, “The public
sector enterprises cover a wide range
of manufacturing and production activi-
ties with a fotal investment of about
Rs. 17000 crores”” Rupees sevenieen
thousand crores—all of which surrepti-
tiously taxed. All this saved money of
the people of this countiry over thirty
years has been ploughed in this fashion
i the public sector. It also says, “The
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sales of the public sector undertakings
in 1978-79 were to the tune of Rs.
12,137 crores.” Rs. 17000 crores of in-
vestment producing Rs. 12000 crores of
goods: Is it conceivable anywhere in
the world that when you invest a
thousand rupees, you get out of it ouly
Rs. 700 or Rs. 800, by way of produc-
tion, not profit? As far as profit is
concerned, there is none. There has
been a loss of Rs. 270 crores. And this
is because they have some prime mono-
poly items. That is why they make
any profits at gll. Using cost plus, value
plus, inefficiency plus techniques, you
produce for Rs. 100/- add another Rs.
20/~ and sell it for Rs. 120-. The Indian
consumer has no choice. He has to buy
or do without it. He has
to pay it or do without it.
This is the way you are making muoney.
The public sector continues {0 meke
losses. But there are 83 units which
are good units. There are 83 public sec-
tor enterprises which are providing all
manner of housing and other facilities
to their employees. These are very
good. They spent over Rs. 500 crores on
these facilities., During 1978-79 these
83 units produced almost Rs. 500 crores
of profit. So, there is good and there
is bad, You have got to attack the bad
and you have got to encourage the good.
You cannot use the same brush to tar
these things with. If there are public
sector undertakings which are making
brofit, by all means let them invest
more. But do not pour money down
the drain on the bad, there are also
mammoth steel plants which cannot

produce any steel and which cannot
produce any profit. How can they?
They have a management structure

which is so over-loaded. There is a
private sector steel plant which happens
to be run by my brother. And so it
makes it a little difficult for me to talk
about it. It is an absolutely cld plant-
seventy years old. It has heen moder-
nising now and then. Still it produces
steel comparable to that of any public
sector plant. It produced t{wo years ago
105 per cent and last year 95 per cent
of its rated capacity. We have beauti-
ful steel plants. There are in India steel
plants which are better than plants
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anywhere else in the world. Bokaro,
Durgapur and Rourkela are very sophi-
sticated steel plants. But look &i their
production and profit. All these are
given in this book. Mr. Finance Minis-
ter, please read them, As far as profit
is concerned, they cannot produce pro-
fit; they cannot produce steel. How can
they? My brother is g very ordinary
manager in the context of managers.
There are far superior managers in the
public sector plants. But they do not
have the authority my brother has. Sit-
ting over my brother are J.R.D. Taia
and Nani Palkhiwala who may disagree
with him only at their own risk and
cost, whereas the poor manager ir: the
public sector steel plant has his own
Board with whom he has to rackon and
then there is a Board of Sale and on
top of it sitting are 32 Under Secreta-
ries and Deputy Secrefaries over the
Managing Director, who has to weait for
3 hours, 4 hours and 5 hours outside
sitting very often along with their
Chaprassis in order to see them. Then,
over the Deputy Secretaries there are
six Joint Secretaries, two Additional
Secretaries and one full Secretary ard
on top there is the Minister of State and
on top of him there is the Cabhinet
Minister and on top of everything there
is the Prime Minister herself. What
chance does this poor fellow have to
manage anything at all? (Interrup-
tions). Every time the Prime Minis-
ter’s name is mentioned, one of these
women must get up and say some-
thing. It has something to do with
Chemistry, T do not know what....
(Interruptions).

SHRIMATI HAMIDA HABIBUL-
LAH: Tt ig because of the conspiracy
by the private sector. That is what the
Janata Party insisted on...

SHR1 PILOO MODY:
Please.

SHRI ARVIND GANESH KULKAR-
NI: Why not ask Mr. Kedar Pande to
create more second class Cabinet berths
so that all this trouble will be over.

SHRIMATI USHA MALHOTRA
(Himachal Pradesh): We are after
you.. . {Interruptions).

Madam,

—
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SHRI PILOO MODY: We will wel-
come you with open #drms... (Interrup-
tions). Do you mean this 0id man or-
this young man?.. (Interruptions).

Sir, I was speaking about the public-
sector in the context of resources be-
cause it is resources that vou need.
Then you are left to foreign 2id, multi-
nationals and instruments like that for
augmenting your own miserable reso-
urces which you do not know how to
collect, even it exists in India. If it
does not exist in India, it exists among
Indians abroad. And they sre willing to
bring it back to this éountry. But you
cannot create conditions for that. You
are small-hearted and petty-minded
people, You do not want the enormous
wealth that Indians have built for
themselveg abroad, even though they
are itching and dying to bring it heve.
It is because the moment it arrives
here, you want to grab it and eat it up.
Well, if you want to grab it and eat it
up, it is not going to come back. But
these people went abroad to make
money precisely for this reason. They
went abroad and made money and they
wanted to bring it back and utilise it
for the good of the counfry. But your
genius does not permit it. Devising
ways and means of doing it. genius
does not permit. Devising ways and
means of doing it.

But the most nefarious of all axpendi-
tures, apart from what is spent on the
lady Members of Parliament, (Inter-
ruptions) . .. .the most nefarious of all
expenditures, is the wasteful adminis-
trative expenditure that takes place in
this country. You know, we import
machinery at random. There are crat-
es of machinery lying all over the coun-
try which have not even been obened,
some for some months some for ten
months, some for years, some for ten
years, some for fifteen and twenty
years. But they are in a fine condition,
brand new, but not opened at all
Some damned tool importei it and
then he has forgotten about it because
the Government has changed  its
policy, :



~uuycl (Qenerul)

a4/

[Shri Piloc Mody]

Sir, there is tremendous s:ope for
saving in administrative cxpenditure.
I told the Finance Minister recently:
“Why don't you find a voluntary
retirement scheme for Government
servants? If a Government servant,
who is forty years or forty-five years
or fifty years old and if he is given
four of fve lakhs of rupees by way
of retirement benefits which he would
have in any case earned and, in fact
paid

which  you would have
him had he continued, he may
have a chance of making a new

and better life for hirnself and stop all
recruitment at the other end?’. You
have to cut down soiewhere this enor-
mous burden that you are carrying—
the Governmental  expenditure, non-
performing, non-functioning non-Plan,
non-productive, expenditure. 7he lar-
gest scope is available there,

Then, there is one more iield wlere
resources are concealed. Do you realise
that there is capacity for production
worth five thousand crores which is not
being utilised, but which is }ying idle?
There is that much of already built~in
capacity for an additional production
of five thousand crores or so. 1f you
- can only do that, if you can only get
that going, all your deficit and all your
tomfoolery in this Budget would have
been washed away and you would have
had a stable economy with no nflation,
if you just improve your production, by
utilising that unutilised productive
capacity in the country.

But who is going to do it? This de-
bate will continue and will be over
and then they will pat themselves on
their backs saying that they have won
the debate and nobody will care for any
of these things. And thus it will go on—
tomorrow’s political equationg being
talked about tomorrow, Why don't
you put penalties on people who do
not produce, whether it is the pub-
lic sector or the private sector? Pe-
- malise them, tax them.

| KAJYA SAL
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SHRI KALP NATH RAI: Should we
tax you ihen?

SHRI PILOO MODY: You can, and
you have done it from the begirning
and still they have not been atle to
tax you. And it has nothing to do with
the colour of your jacket.,

SHRI ARVIND GANESH KUL-
KARNI: He has produced the kisan
rally.

SHRI PILOO MODY: Then we
should tax him. It is Rs. 100 crcres and
67 per cent of that, how much? It is
RBs. 67 crores.

Therefore, Sir, what vyou need basi-
cally are short-term goals such as I
have indicated—get that much pro-
duction going within the country and
all your sing will be forgiven—and
then pursue long-term goals such as
entrusting the rupee from the ineffi~
cient to the efficient in all sectors,
Whoever has the authority to spend,
he must be the most efficient, It
must be the mast efficient possible
pair of hands that must spend it,
This is the only cardinal principle
with which you can run the econa.ny.

We want an honest rupee, we wunt
an efficient rupee and we want a pro-
ductive rupee, These are the two
postulates around which the planning
should take place and these are tihe
two postulates around which the Bud-
get should be framed and these are the
two postulates which you shquld think
about when you go home and sleep.

Sir, I would also particularly uvrge
the female Members to ‘sleep’ hoppily
over these sound principles. Thank you
very much, Sir. '

SHRIMATI HAMIDA HABIBUZ?
LAH: I wish you had been the Finance
Minister during the Janala period.
Anyway, you missed the bus.
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Y wEGAE UT : IIEATETH
wEET, ST IR GIHIT g gega fHAr
TaT 2, & AT T FIA & AT AL
FRd Fwa ¥ fqw e guAT § |

=T Teg g7 3 773 (GegeaTe &
FOHT-FOT G ASA(GE I 7 AL TH
W £ AT X 3% a%e H GAAR (FET
R AW F AZT qA wrvAd g (7wl
F% (% 35 g5 FT gwdqd qEGAr 95
¥ ot fpgr, 7 Ja ¥ W P, afwa
ad wread g ared grehy &
gfxfafa €& oft 55 awe § gad 7&l

g1

a8 wigmg & o g O 7 &=
AW % faaga fa¥ & F1 sTeaT ¥ L&
fazr, faegiy 55 qew 0 Ao -mHE
v O% Tz &, Regls 5w qew #
usdfas feaar a1 @ #< faar, 5=
T T I A 0 AUIF SHEET T
FHATAR FT (G5T, TF 7 56 TiE F7
fadig wwa € fSig gsiz @1 &R R
W ForaxfagTaarg) G938 A
F1 & 7 afifeafdt & oags, oF qeas
F g ase w518 7

S A7 a9 F Siaqr 9IE F FaraT
¥ fgegeat #T Sfio TR do FiT T
7 afewm & gzaz §1¢ &7 Tfaws &y
T FiwAs F FaaT FATET § qoF
#r qifefese e2fqedy qoieqm @y &
q% T |

IR TE S GRS C e

St FEIATA L ¢ Ji7 58 F SAAT
FATEHT § T§ Re® FT F18 W AT A0
gAT | 37% faqmn § us Afan o=
AL 7 fan @ o og 3w F1 O
oy ¥ 7 T 5% )
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gfamr § gards zaw frd, g
FTHTT T5T AT YL AW F OF AR {257
fF——wza13i & o5 & WBH T F1Ig
IFT WAL, eR<T WIHi, AW FE,
A FIRE 557 7g——HI% 7 A5 RFRTA
¥ gre & fgrgeaty 1 gaws AT ad
F 1T IR FAT & 19 H 751

wwq, fed qew & faas & fog
TEAT TR WG § . . (FHEHIT)

ITRATETL (TTo THIF ARTAT) =

g fafaeze Al 9 o aem ...

st weqary TT ¢ 2% 7§ wIGA
qIE wdeheRr ¥ TRAF, T § Tmad
SET F AT, 9 SASEE F A, T E
gfagt & ssrierdi——7 g 3fauT 3 goi-
wfedl & a5 &, §id) foreaily ¥ G& qail-
X FiE wra @ fanr g 5y wtwdy I
FLT | 58 Fgd § % fgegeat ¥ a0
feaT—3% qom1 =1gaT # fw gfaar &
£t wd-mEeay €, w10 gfRaT g
FE mROF wa-aEEar &1 fRuin
BAT g, AT T qiEId WA -eHEd]
F1 fanin 5184 gfent 70 92 F3F faar
& W uF wegfee wof-sngedr § foad
AG-GTATNZ & T/ 63—65 auf
¥ Foafaes wd-eymear w1 featon
gAT 8 ... (emaum)

gan fergeare ® ga: SAiEfeE
Hrafres Tt Fwrean & ., . (AANA)

st DA AW gu i Fe am i)

Feuarq g @ ... gud feamadc
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A fgrgeara gfaar &1 ol
TAFIT qrAT § L. (1A

SHRI PILOO MODY: Even Ceylon
is going better than ycu are.

A FEQATY T ¢ JIT FGEEEAR
gfaar & oz Jefeaaa arawy ...
mis faegearm gfar s avaer exfass
M AR §, WA fgegeara ghar
1 397 qfaw 13T g, Ars fgegeam

“gfrard AT aeeg ara- X =1 § ufvar
THRIFT X AT I IATFLAMTEG |
IqFNTEAF WEIET, § WIT F qOAY @
TN & LT § FZATAMEAE

3ad ¥ grfAs & a13,"3 ad F A747
qrEY & FTATHT F 1 AT TIA FAIAT
g TR FATE 1T ghear et
& 3T ¥\ frEam v @ 79 99y
F gIraFadir NI wafaar A gan
fYaq 97500 FUT To FT a¥F @l
AT ¥ | qIY HF AAT F AT ATAT
arafedts &1 a7 fFar | guy 98 awe
qIAr Wt gAFdty Arwar & wataR
FT ATIT F FATITE AT AT 9 &St
goaaiy TiFAr § grafasad qg W@
g gav aafasaraa fear g v afy
T faara 30, gay grafasar a9
foar & fF wgew o EEHATATST BV
T qgrdT, AN Arafawar a7 feur
g & ga owd I & FravAi e
F&, gaa gerfasar € & 9t i
§ IR FT | HAIA ©I TAIITT FISAT
& wrerw ¥ ar  grafaward ag 7 §
I F T FATT T IASFI AT q9
fwar g, R ITguTsRe WIRE, @
a9z w1 q fergrara & wee TR
far mur &1 78 ez o sfer’ ¥
FEIATER Tz ; 48 ‘WR2adT’ FIA§—
-FAFT AT . .,

[ RAJYA SABHA ]

{

1981-82 252

| N A
Al

TS aat F 39T

Wt FIAA0Y VT : AQ@ AN T
gsiafaal & oRw &1 o= @ W
ZEIATTT & TAIF g1 | AT a7 €497
qTET FTAT FAATTAT A 1T 0 Y |
z™ faa & o ¥ FT S 3w 7

IqgATET HEIRT, IT WAl 9A-
qeTa AT B Frafasar w1 AFAGT
@I T FAT TT TN BT AT § 1
ITaVTENS AZITT, B4 IT TAS T
HIT FATT TCO0-93 FT HLAGT @A
EUIATATY | A AT THANA AfTHeeT
HFHITE :

“Congress reiterates its faith in, and
determination to achieve the objective
of a socialist society adopted under
Jawaharlal Nehru's leadership and en-
shrined in the Constitution of India
under Smt. Indira Gandhi’s leadership.
Congress will rectify the distortion in-
troduced by the Janaty Party Govern-
ment in the concept of planring and
once again utilise the planning process
to reorganise the naticnal economy so
as to establish a harmonious b:lance
between various sectors and to ensure
full utilisation of human and material
resources so as to enable involvement
of the largest number of our people in
economic activity free from exrploita-
tion.

Congress will resuscitate the economy
and put it back on the road to recovery
and self-sustained growth, The empha-
sis on technological development which
suffered a set-back during the Janata
Party regime will receive renewed
attention and support,

Congress will make a two-pronged
attack in respect of demand supply, in
order to contain the two digit inflation
unleashed by the Janata Party Goevern-
ment. Conspicuous consumption will be
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controlled by appropriate fiscal] mea-
suregs and monetary management. A
coordinated ang effective programme
. will be drawn fo boost the sagging le-
velg of production by improving the
investment climate and providing-
timely and adequate supplies of essen.
tial inputs, Full ytilisation of licenced
capacity in all sectors will be ensured
by insistence on drastic efficiency
measures. Determined efforts will be
made to remove transport bottlenecks,
to improve the operating efficiency of
power plants and to deal deterrently
with smuggling, hoarding and other
economic offences, Recourse will be
made on a cautious and selective bhasis
to utilise our foreign exchange reser-
ves for vital imports calculated to
increase local produclion capacity and
enhance export potential in the long
run.”

BT HAT 1980 & TATT wWUTAS
SFAAT B A=A fqAr O F gw wiie
TR & ATeTH 8 WeF F qHear
FT @A A | T StTar T AT fqar
qr—FEIT SEUET 39 39 ST, Tl
T FT FATHT R 37T ielt 7 a0 )
¥ A TENNE F qEAR g F
. AR, A Thafaat & e ggr
95 FT g, FAQ A T A,
R 9% FTA FICATHT F1 W HTHT
FTH | 719 & g a1 & Usdrgsar
o forrer far ar ? oYy Ay G st
g fadiv T weREEl & fead
it e &1 a7y frar ) 3 0% safE
g it caAres sHAT & uiq &, O eafay
& o gamER 3 wg § X otk §
fam #t fgrgeam & fFm A T
TY safRt T GAR TN H T H AT T
FT RS AR AL § | F19 TG Siar
& fF i & TIHIw F AleAT ¥ gH
¥ fergmam #1 gfvay %t OF QiFeaa
qrE & T § ST fFAT 1 g T
F gt F1 Wy ¥ pfo faem ¥ @d
T 3 | ga feFgea™ & U=T-RErasith
F frad f aafe F&® IAAEF
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qATS # AT FT q9q fgar g0
savfes wwfasy ¥ wrenw ¥ gw W
I 7 FATAHL FT A T & | A 90
&1 qifatedar areT § @ stg & I
TRRIHE GET § G GATIT | a8 FiaaT
1 oF AN feerrans 3 g F gar
qW ¢ WA # OGS F gfAni A
T frar ar | 8RS W o R
qSIrEET WX AEAAE FOTIE Ty
& gz #< g dady giear w1 faatr
qremaR & ff ge WO SRy
F AEAT ¥ FADAC RIS FL AT
FaT 1 fegem & wfwar T
qgel a0 g faaq 32 9@ aF
qifaferar L@@ A SHEHRF
7% ¥ fawwm w1 ogEm g )
g0 e e 9¢ A T AT &0
faFm FET AR & | SUEAY TR,
fored & =7 famior g&1 A & A grar
et s % fasior & fora Sag ot v
ST § StAar daEt 1 W QEEr w3 §
TR AT AL wfFaer o S a7w
#fore sm A S USdT § STaaTeger
TEIET HR W F AAT..

=it fira =7 A1 (fRR) : AT waw
T QGO g AAT | FED ATAT AR &
2@ fGd ase w1 adar ()

= weqa1d A : §F zoy iy ¥
Fgar wgar § fF qF dww difwd ;
WH’@@I@E‘THT@H‘ﬁERWH’@‘
TATIT

o forg o Ao WEF
(caagqT)

Y FEYATA A : FTRHATET TERT
§ H9y FgN ARATE fF AR Jw A
fafew Fam & ACT ¥ T a9 FT EWT
fFar g 1 & 1000 FAT TIIT HAIT
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[ Fe1709 W]

TTHRIT & SN N Tdeasa Gl &
TG TAT 9T, & TIAN SFE A
1500 FOT & F oT507 a0 & |
fegeam & oW fasm, mdvw o @
foo af Awae @ qafeg 7@
AT | &G aR SAE (0 FA T
g fF gan o' famim A W 1w R
fRar ) @R T T AT W L
fedz awft § | fFdi TmF AT o
AT FFHAF IRGARE TG Hew Ay
TEeRG T Aty ¥ FISE R |
TI FI AR U § oF Wedr Gqai
TAARE T GARG Tl enTTTr FREE (qieid
FER O | fgrgsam UF WA TR
T, fgrgeam uw Wiwar & &

TG | HT §H (GTIT i g ey

T GTE AT FCR S

faiels gor &1 wiwoir fEn o T3

e TR F TeqwT ag wat (1§ Fg
a’rg T g Foadam A w w.a&m T
qu’ill(l g w4y EFZ['.@F ng T| NG
SITREG WISHAT §it 6T i g, WA AT
36 fafeas o SeirET gm ST W E
T U W OTEANT RO & 8T E
T gRT 1 fgrmEw O e fadt
FNE SAT F IOMET & FR )W
T AT FHEA T AT FI ERAAT
WET | gAY AW A %R T4 WA
T R G F BT Eov Wl Wi g
for w32 s 3 of wdy wee p
Fi daiare F¥ A & AU Tt
G 1 A RaR & STRw B R
@A gY, Wi UfiFeRin UFR,
TREeT AT, el mimees
W wifes F¥aa @ FOe & e
EU A ¥ I ST i gNai g | E Fgar
wET § IR Treda w2 & 1 gy Saar

-
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AR &1 ®Iw Frer g | ftey
a:rrr sﬁ +ERT xmsrr 5&'

g r”.'aﬁ T W wE A9 |%ffmr
TUYANAT W4 22 74T B TEHT 15

oTET ST KT GAT & W W &v
FETT TG T § OF a8 IP0IA AT gSr
P EE ?"a—gv:r:f T AR gT Fi greasr
T T ua m ) #90E Tl AR
i\ FAT IeHirA 99 TZT g F|]T T
FETTU TAIA TG WY, Wi Gl
FHRI TEiT IF @T g, Al HRY
¥ g1 Seaiad 997 §, ThiFeaT §4eT
ned a T ST A SR g Arg v

srarsr »He, sefeas da W TSR
e Wi r'a. T W fSaAr & samEr
SEFAR AT T G GAIL FF A
TRTA FF Ao | Toad e @l
FT A5 FeAl °F S0007 T, §&i gt
& | gAIR TF g ¥ HieAw & AR
faa Wer § OFRdE wicaes fyad
fi i § TART 100 THE TFEEE 3T
qI% F 2 | (waAT g9 &HRw § oEm
FOT I§ W CIEIES (Fogw @ gy
TE R & I B ST eafFadt Y Sr
TAGIE FEAT FRA & AL A TN T
fafrg E @ M WE & ad g
TR AT T WEIT « AT A gy
T G BiR-BE SU G Fi S8 g
F! g 20 F{E €AT IFTITH! SHTET
featsian g ¥ 812 #i08 & @M WA T3 71T
A FT ITIEF AGT0 & [T TG0 FE |
TEh WEAT § 15 S1@ 47 URGENT
F1 % (9T A7 F 1 15 9@ AET F7
EF% U T 1 adi R W EEN TR 3T
FeT ® {6 300 & 3ewgq A9 § 4 fgear
Tzl AT aA7 T E qEF L gou
Fi 3G | AR GAW AT | 37 T
Te AT gAR fRieq TFeT & i By
qET+1 /X &A1 & qC IC (67 SR
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& zasr amq frar aar g 1 fs 4,
5 gt @ oFT weel awe fEgEdT &
Ffagm & Fdr TEqL qG (FAT AAT
gif d1 wad A% Fl 0 ATHL AT
ZoT,  gR MIT FAE QO 9T A,
9% IFIWA T AIRAAT TGAT EWl,
aAr T STHEAT BT Al AZIAFL W@AT
g, X A @i qaadin AFT AT
qEATAT TEAT T | BHA WA FRIAT!
¥ weaw ¥ W & fawra W&
gar & 1 AT IRWE F AeAw
¥ gy Fw ¥ fawe oA qEd
2 oza feT gard YR 949w,
fodr, gdia, a4, d9w WML AT
T WAFT F OTES F1OAAAT I
Fq W & AT g T AGAT 99-
adta Aaqesl F weaw ¥ fegrgEaa
. owa gfAmr #0 TE FIT AR
TiiFeaT ¥ wiwer § T wfE &
mwd § avar &1 sefeaw s H
fargeard w9 gfm @ g@ wf-
aret o A4 TAT £ WX TE ®T A
Fg IAT AT ATHA AAT § | WA
fergenra eFIfaae TR & &7 H
FE @ & FrgA H#oghrar ¥
72 W § I guTa I AT gl
¥ war wmfg® raC FA T g
ZEIT Yew WA AL H I T
g g9 wGT € W TLA AA A
Fgr & fF wEw WX TREST F
W § g Are@ Fr Tdd &)
gr G 1 wdl ga T Fl A
AT ¥ 1 AW A1 guw HEr A
arsg ST AT &1 e @
¥ o ARy & fF arEw WK AT
¥ wieaw & AT A7 afEAt § oS
o  TAE &1 gE T A |
fraar & argm WX IFACT  H
fawrg 2y gam & gefgas =
- wiFeETE | # gw ww @1 fawm
C T A |

1970 RS—T.
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wifgd arg %@ #T H 5gd)
T Gy TR | FWILAW H famrg
gAT 8, gFH g8 B ST THRFAMY
F oameAq ¥ gWU EW @i
a@Em BT @ & AT Fard gy
F fom %1 gAden @ wem X
g faqr § 1 gard g F 3y
BT g AT AEEAl F AIXA A
ZF foar € 1 22 FOT T AQET
g€ 1 ad gF gfrar F1 TR F
T FT 1 24 FAT AN OETH 24
ad Fr awgfaes arTAEy § oaAr |
fergeaa & oudFT T GAFT 4
TAT 937 & | T A HARA €A
3w ¥ grg wAr &9 § 1 afed ay
A FOATE ATW ST AT
1947 & 1980 F €19 ¥ 30 FAT
SAqear gAard FET g | gE9 ®F
oI gRAFT F ST F YT ;T
sz faar & | @ z@ Sgr g
SRgeAl & TA A FATC qEH AN
e &, 27 & forg F adre fean
g WM wT ¥ TIT AAA TAFEAT I
fagaomr #8 warfex fear «@
g TW AT QU 7, TgM HSAT S
¥ qAgen 1 4g | aX AFF A
feam ¥ wF #FIg [I@@T 91 | @
@ T F fael A T FAgmRy
M Tegurdt fadeft sl 7 9w
Sdeat gfg AT F AR TS
AFTHAT |

A FAST A qITREHR
1977 § AEI< WX AFTERY

F A AL SMET FGT H oA

SOEATERT  wEed, 99 §Fw &
Jat A faaq I A wadfaw
miedi w1 ooE g 9EE & FaAd
waqifaw [dAr F1 AT FGE, 59
T § wwdifaw afeqt & @R
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[ 0 Feaqry 7 ]

Tedta geq qew 7 g fow qwow
faQelt zoit & @rax T agETH
ger 7 g @@ aw  faww Al
FT gIAT | WA T AT §, IIF)
d@s gu fifaa Iw & F@w w7
gq A G GO A A F AR
Far fa gd W& sAr =fge 9 d
gt &1 fsq AW ¥ gawr @mrar
ar gaFr giaAd & a@ gH 9%
 qFIR IAT ) ZH @ T Arfey
gmt wg T Af § fa=l
gust &R Fdf g a9 Al
A WX BW oA wg g TQer
7T I TAN F gew F foq g
ag 1, At &t H1 fAe-gEE
qeET waEm ¥ AT 9% T
F EAT I AR WRI HT
argfre  fawfas, award), -
WTAT W FETH AT | W I
WE A F AGAR F OIX AW &
faelt =l F AW Af AN
MEd & | T T TFAT F AAAINT
W YT g gL & | ar § Fw
sigwr g f ozwwa @y awdfa
gy #1 o, afg gear v wadfa
orgy A A7 | TR W) AW et
F ez far ur | § mak g
MgwT faadt @@ g, @ faad
gt & wrdAr AT § R o wg
fgqr W F FA4W, WG AW
TS F WG AH WX AT A
add FogT AW F R wadem
T frdam @ F fae wgfaw
fasfag wfsqmet fegeama T@m
¥ faq usm qdaw & wER 9X
TS wHEATH ® R g8 | oy
g9 D5 q9adia AT F dqET Y
o0 F 9@ F1 wlEemst 2w
;AT "qET
TRIATE |
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THE VICE-CHAIRMAN (T
RAFIQ ZAKARIA): Dr. Bhai Mal
vir, According to your party’s Ch
Whip you have been given 20 minut

DR. BHAI MAHAVIR : I unde
stand it, 1 hope what was decided
case of Mr. Piloo Mody, applies
me.

THE VICE-CHAIRMAN (D
RAFIQ ZAKARIA): Mr. Pil
Mody's parly has 51 minutes; he h
taken 40 minutes, So, 11 minut
only remain, He was told that the
were {wo more speakers from his part
Now they will not get it. In yo
case also. ...

DR. BHAI MAHAVIR: If 7] take
couple of minutes more. ...

THE VICE-CHAIRMAN (DF
RAFIQ ZAKARIA): I don’t mind fiv
minutes more. Shri Jaswant Sing
also has to speak. This is in orde
that you do not eat into your oW
parly's other speakers’ time. And th
time is allotted by the Chief Whip no
by the presiding officer.

DR. BHAI MAHAVIR: Sir, it i
very interesting to hear some of the
arguments which are being advancec
from the Government side in defence
of the Budget. It is more interesting
than normally because I find a very
curious similarity between what way
said at corresponding time last year
and what is being said at this time
this year. I remember, Sir, the hon
Finance Minister replying to  the
debate last year said: “Budget pro-
posals would not add to the inflation-
ary gpiral; on the other hand they
would be able to control it.” And he
followed it yp with a personal com-
mitment saying: “I have taken a risk.
If 1 fail I go. I have no qualms
about it.”

Sir, after this was said the country
is aware that prices have risen by
184 per cent....... (Interruptions).
May 1 request that there may be*
some silence on the Treasury Ben-
ches, The Parliamentary  Affairs
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Minister talks so much about the de-
corum and I think he should apply
the s:me a little to himself also,

SHRI SITA RAM KESRI: I gm not
talkinz. I wag only saying about the
Speec.1€s.

DR. BHAI MAHAVIR: What he is
talkirg about is not relevant, Why
should he disturb?

SHII SITA RAM KESRI: 1 have
mnot cisturbed Sir.... (Interruptjons).

THI VICE-CHAIRMAN
RAFIQ ZAKARIA): Kesriji,
please,

(DR.
order

¥ gwaArn a1, §ig 96 ags

¥ we w2 fawm wr, fww @
Sl 78 AT 0. (s3EA)
Tto Wi WEENT : ;T g7 A%

feezt 7@ § o 8¢ a9 W@
TET 3§ 1

ft draraw wad | ¥
BIRTI S . (suaEta )

&1

3o WIE WEWIT : T m(q
10 I w7 L (e9Aww)
THT  VICE-CHAIRMAN (DR.

RAF Q ZAKARIA): He has apolo-
gised, Now, you can proceed.

DR BHAI MAHAVIR: He is not
apolozising.

TH " VCE-CHAIRMAN
RAFIQ ZAKARIA): He says.

(DR.

DR BHAI MAHAVIR: ¥Ye is in-
sist irg. ...

THI
RAFIQ ZAKARIA):

VCE-CHAIRMAN (DR.
He hag gaid it,

ft @FTm wad: qas i‘rﬂi
'ﬁrg%wgm%aﬁgﬁn%m
g sl g
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sit §oqz Tasd Y (S9T WRW) !
gug ¥ T 9EY qiegd Wi qE
FT W E T U

o WIE WPER : ¥@ & AW
st ang faam war g

st Twee aEd (fage)
AR FE WX T B

VICE-CHAIRMAN (Dr.
RAFIQ ZAKARIA): Please do not
disturb the speakers, I think every-
pody has his own point of view and
we should listen to what is being
said.  (Interruptions) Mr. Bhai Maha-
vir, you can proceed now,

THE

DR. BHAI MAHAVIR: Sir after
this commitment by the Finance
Minister, priceg have risen by 184
per cent. My friends on the other
side can certainly be naive enough
to keep on repeating that prices have
not risen ang inflation has not taken
place. But Sir, unfortunately, the
facts are independent of any high-
sounding jugglery or any great ora-
tory. Sir, the hon, Finance Minis-
ter hag been a very astute judge of
human psychology and, therefore,
this Budget, as the last year's Bud-
get, had has one quality and that is,
it is couched in g very clevar form and
an effort hag been made to keep the
very vocal gections of the society a
little satisfied. On this particular oc-
casion, Sir, the benefits given in the
form of Income tax exemption to the
middle classes have been made much
of, To the extent these concessions
have been given, I would 1like to
compliment the hon. Minister. But
only on the ground that it could have
been worse, He could have denied it
and even then, he could have come
forward with 3 Budget. But Sir, the
fact remains that these concessions
have been given because the Income-
tax rates have reacheq the poiat of di-
minishing refurms. Not only that,
What has been done ig only to com-
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pensate in part the tax-payer for the
fall in the value of money. Sir, Rs.
10,000 was the limit which was fixed
in 1977. Today Rs. 14,500 would be
the equivalent of thig Rs, 10,000.

[The Vite-Chairman (Shri Bisham.
bhar Nath Pande) in the Chair]

Similarly, the allowance in respect
of standard deduction wag Rs. 3,500.
Now, this has been raised to Rs. 5,000.
If you take into account the purchas-
ing power of the rupee in 1974 and its
value now, its equivalent would be
Rs, 5,140. That is, the tax-payers
have only the satisfaction that they
have been partly compensated for the
losg in the value of money. But Sir,
the Finance Minister hag been clever
and very astute in anocther way also.

At no time in the earlier surveys, a
point to point index was taken for the
assessment of the rise in prices, This
time, this has been done merely because
it gives a slightly lower record in the
matter of rise in prices which has
taken place. Why this statistical trie-
kery was necessary, I do not know,
He could very well have come and
said ‘Well; this is what we have been
able to achieve’. In any case, the ap-
proach which has been adopted now
ig different from the approach which
wag adoped by Shri Charan Singh.
When he was the Finance Minister,
he came forward with a tax on petro-
leum products to the extent of Ra. 200
odd crores. Buft Mr. Venkataraman
advised the Petroleum Ministry to
increase the prices just before the
Budget. As a result of this approach,
eoal prices have been raised, Steel
prices have been raised, the prices of
petroleum: products have been raised,
Even drug priceg have been raised.
On the top of this a deficit has been
kept, It the total burden is taken
into account, we find that Rs. 4,500
crores ig the value of the load which
has been passed on to the ordinary
tax-payers. Then, Sir, there is the
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hope that there will be Rs, 1000 cro-
ras coming from black money bonds.
The public sector is hoped to contri-
bute Rs, 2,300 crores. Sir, it would be
really a miracle if the public sectd
can contribute Rs. 2,300 crores! And
it would be a vary welcome miracle.
But Sir, when the public sector had
caused—alltold—a loss of something
like Rs. 1100 odd crores last year, it
would be rather naive to expect that
we will be having a met positive accu-
mulation of resources to the extent of
Rs. 2,300 crores from the public sector,
We wish the hon, Finance Minister
Godspeed in this. I am afraid that
however, shortfall in this sector will
only mean more of deficit and, there-
fore an even greater burden on thi
taxpayer. Sir, the reason for this ¥

the inefficient functioning and the
unproductive working of the public
sector undertakings, It is no wuse

treating it just as a sacred cow and
asserting that not a word of criticism
should be said against it. After all,
the resources put into it are the com-
mitment of the nation and if it does -
not give a return for the huge amounts
of capital investment made, it is the
tax-payer, the citizen, who suffers for
it. We do not know if the hon.é
Minister has got some Alladin’g lamp
in his pocket with which he will be
able to turn thig sector in a rapidly
revenue yielding one, If that is so,
we woulg certainly be happy, b
what are the realities we find here?
Here is g report by the Statesman
correspondent on the power plants,
the most crucial public sector under-
takings, It gays that there are plants
in this country which exist only on
paper. Of the total of 29000 mega-
watts installed power capacity 4000
megawatts exist virtually on  paper
and no jn actual fact. Not only this
he says the gingle greatest factor of
instability in the thermal generation
seems to be the plantgs installeq in
the last three years whose PLF dec-
lined from 38 per cent in May 1980 to
29 per cent in June 1980, I would
commend thig for the consideration .gf
my friend Shri XKalpnath Rai, over
there because he talks so hoastfully
of what has been achieved under the
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leadership of the Prime Minister
Shrimati Indira Gandhi, He would
do well to go into the question of
‘why in one month the average plant
load factor (PLF) fell from 38 per
cent 1o 29 per cent in 1980. Such a
sharp decline is there only because of
two responsible factors one: the poor
equipment supplied by the BHEL and
the ILK and the other: the operation
and maintenance being of a poor
order, Not only that we have here
another very interesting report which
I woulg like to quote with your per-
mission Sir, It says I quote:

“Tt is common knowledge among
the highest bureaucratic and poli-
tical circles that the power industry
ig perhaps the single biggest source
of patronage and fund collection.
The system was perfected in the
late sixties and early seventies in
Stateg which suddenly embarked
on massive electrification  plans
though the necessary power was
nowhere in gight. This meant
granting contracts worth hundreds
of crores of rupees and yielded
large amounts of ‘commissions’ and
‘kickback’ funds allegdly used to
fight elections anq build up pat-
ronage, Electricity Boards became
semi-political bodies with their
technocrat members changing with
every change of government, The
= practice is believeg to be continuing

and is playing havoe with the entire

power system. If also leads to the
production and purchase of sub-
standard equipment.”

This is an independent assessment of
the things going oa, T do not know
how the Finance Minister will be able
to get the maximum results from our
plants, from the public sector under-
takings, in this state of affairs.

Prices, as I said, have been sought
to be reduced through window dress-
ing, Such window dressing would
not have been permitted to a private

~limited company, but the Government
‘bhas indulged in a type of jugglery.
Again the comparison that is usually
given is for the year 1979-80. Sir, the
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year 1979-80 was a year of drought.
Instead of 1979-80, if 1978—80 is
taken for bengi compared with the last
year, what you would find is that
agricultural production increased only
by .05 per cent, industrial production
by 2.5 per cent, GNP by 1.7 per cent
ang per capita GNP actually fell by
2.2 per cent during this year of
1980-81. what does all this show ex-
cepting that we.are trying to cook up
figures and draw conclusions which
actually have no relevance to reali-
ties?

5 P.M.

Apart from this, the increased duty
on customs, the duty on stainless steel
which will lead to higher prices for
stainless steel utensils, the likely in-
crease in electricity rates by the State
Electricity Boards, the increase in duty
on textiles, and we are on the verge
of increase in rateg in Delhij itself by
the Delhi Mijlk Scheme, the Delhi
Transport Corporation—with all these
increases, Sir, it would be very
cheeky of anybody to claim that the
current proposals will lead to 3 mil-
lion people coming up from below the
poverty line to become ‘aon-poor’. The
fact of the matter is that many more
are likely to be pushed under the
poverty line what is important to
consider is this. Is it not true that the
income-tax-payers though a vocal
section they are only a limited sec-
tion of society, What has the budget
for the people of the poorer sections?
They are interested more in the prices
of essential goods which they need.
They do not pay income-tax, they do
not know what exemption limit is;
they do not know what the higher
rate of lower rate slabs mean. Among
the unemployed we have 3 lakh
scientists and technically qualified
people who have not been cared for
in the budget, for whom there is no
worthwhile scheme for providing
employment or generation of jobs.

So far as the poorest sections ara
concerned, from the records available
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1 have the price indices of the things
which are used by farmers and other
poorer people, Comparing January
80 with February 81, for kerosene
the price index rose from 272 to 293,
for fertilisers from 168.4 to 259.5, for
diesel from 191 to 339, petrol from
373 to 409. Sir, these are the index
figures. We are talking so much about
increase in agricultural production.
My friend Shri Kalpnath Rai was
very eloquent about agricultural im-
provements. During 1980 for wheat
the index was 168,8 and now it Is
200.5. In the case of sugar 192 has
increased to 274; for rice 191 has in-
creased to 207; for vanaspati 201 has
increased to 2.22, and petroleum, crude
and other products from 1828 to 2162.
Sir, is this the way to provide relief
to the poorer people. The tallsman
which Gandhiji advocated was, when-
ever you want to know whether you
have succeeded or whether you have
failed, lock at how it has affected, or
how it will affect the very poorest
of the people. Now I would like the
hon, Members on that side or the
hon. Finance Minister to apply this
to the present picture,

Sir, after collecting all these peo-
ple for the Kisan Rally and telling
them that the Government had done
something which had never been Jjone
for them, 25 per cent is said to be the
allocation for agriculture. Actually,
the Janata Plan had 40 per cent allo-
cation for agriculture.

SHRI KALPNATH RAl: No.

DR. BHAI MAHAVIR: Sir, apart
from that, this year’s “Budget at a
Glance®—I1 hope Shri Kalpnath Rai
will mot greet this also with “No”--
for “Agriculture and allied services”,
during 1989-81, it was Rs. 949 crores.
The revised budget for the Jast year
was Re. 9872 croreg and now has been
broughy down to Rs. 871 crores, In
this we have also to provide for a re-

ATUL=UH 20
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duction of 18,4 per cent because of
the fall in the value of the rupe2, If
this is the great improvement we are
promising to the agriculturists aad in
allied services in the rural arcas, 1t
is for my friends there to justify it.
Sir, there has been a reference to
the total value of foreign excunange
with us and other things, but I an1 not
referring to them for want of time.
1 wish to refer only to the black
money bonds, Is the Goverument
really serious in trying to do some-
thing about the solution of the prob-
lem of black money or are they in-
terested only in institutionalisirg the
black money that is circulating .n the
country? The present effort seems to
be to institutionalise it—keepiig it
alive, using it for the purpose of party
work, institutionalising it and re-
warding the people who are guilty of
cheating the exchequer, the G avern-
ment, cheating the tax-collectin; ma-
chinery for their personal profi . e~
neration of new black money goes
on at the same time. Sir I hava got
here a case which I would lik - to
present through you for the coaside-
ration of the Minister, In Delhi, right
under the nose of the Central Gov-
ernment, something like 35,000 to
45,000 tonneg of wheat are given to
the mills at controlled rates, at the
rate of Rs. 125 per quintal. Now,
40,000 tonnes means 40 lakhs of bags
of wheat what are the rates? The
rates, officially fixed, are for raida 4
suji Rs. 176 per bag, atta Rs, 121 per
bag and chokar Rs. 75 per bag. But
in actual practice, in the markct, the
wholesale rate of Rs. 200 per bag of
atta, Rs. 275 per bag of mai.la|suji
and Rs, 100 per bag of ‘chokar,’
Now, these are the wholesale rata, The
retail rates are much higher. The
ordinary consumer has to pay Rs. 2.25
per kilo of atta. For one thirg, the
way the ordinary consumer ig being
Fheated is that ‘resultant atta’ i be-
ing sold as whole wheat atta and while
actually it is not whole wheat atta
at‘all. That is one thing, The other
thing is that these mills, wherers theq
should have got Rs. 372 5 quintal each
for maida, atta and chokar put to-
gether—bags of all thege three—they
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re getting Rs. 575 which means a
lifference of Rs. 203. Let us take
{s. 200 ag the difference, If we take
wo bags to be sufficient for making
e bag each of these, there will be
0 lakhg of bags avallable of these
hings with the result that Rs, 400
rores of black money is passing into
he handg of 11 flour mills in Delhi
svery month. One may say Rs, 400
;rores is an exaggeration. So let us
ay it is Rs. 200 croreg or even Rs. 100
rores. Even if it is Rs. 100 crores
)f illegal earning per month, that is
1 stupendous amount in one city. If
hat ig going on how 1s it that it is
10t in anybody’s knowledge?

£ During last month, on 28th of Jan-
1ary, the Office of the Commissioner
»f Food and Supply, Delhi, issued a
:dircular. I have got a copy here with
ne. Its reference number is ¥.4(2)/81-
CFS (D)/220—Most Immediate/Out
Today. It says, “Complaints of in-
idequate supply of the maida have
peen received from different bulk
ronsumers like Britania Icdustries
and cother consumers which in turn
1as created shortage of bread in this
winter season.” Therefore, they de-
cidea for the issue of permits and
they give details how the permits will
be issued, how to apply, where they
will get it and so on. They mention
mgrmediate some temporary arrange-
ments also. Théy have even given a
proforma on which to apply. Just
three days after that, on the 31st of
sanuary, without ascribing any rea-
son there is a second “Most Imme-
diate/Out Today” memo which says,
“Attention of the F.S.0 is invited to
this office memo No. F.4(2)|CFS(D)
81/220 dated 28th January 1981
wherein the F.5.0. were required to
issue permits to all the bulk consu-
mers for their requirements of maida,
It has now been decided that tlhese
instructions should not be implement-
ed for the time being and status quo
should be maintained.” It means that
the flour mills were to Le permitted to
cbntinue fleecing the ordinary consu-
mers and earning black money through
this nefarious game. Why was this
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withdrawn after three days? What had
happened? It should have given some
reasons. Are there no  complaints
now? Are people are getting satis-
factory supplies of maida and every-
thing else? There is no such expia-
nation. When some of our lady
workers gheraoed the Civil Supplies
Commissioner, he said, “Wait till
the kisan rally 1s over and then we
will re-impose the permit system
to regulate the supply.” The
kisan rally is over, but this
loot is  being continued . What
has happened? What has been the
consideration? There are rumours
that two local MPg had received for
personal use or personal benefit two
Ambassador cars and a lot of money
for the party funds for the kisan rally.
It is for the Minister to justify whe-
ther there was any justification first
for the issuance of this circular and
thea for its sudden withdrawal. If
these things are done, there have cer-
tainly to have sufficient causes; other-
wise, people will be entitled to draw
their own conclusions with regard to
black money.

Lastly, Sir, 90 million jobs are to
be created in ten years if the country
is to be saved from the biggest curse
that we are suffering from—unemp-
loyment. But we do not have any
worthwhile proposals to create jobs
in this Budget. About the wasteful
expenditure the Economic Survey
talked about an “all out effort by
eliminating wasteful expenditure both
at the Plan and the non-Plan level of
expenditure.” But there iy no word
here as to what the Government is
doing or intends to do. The Minister
talked of an Import-Export Bank Ilast
year. Where is that proposal? Do
we have eternity of time at our .lis-
posal? And do you think things will
wait endlessly for taking a decision
like this? Agricultura] development
hag been given a step-motherly treat-
ment. With all this, the Budget is
poised to push the country into a new
inflationary gpiral,
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[Dr. Bhai Mahavir]

Sir, with these words, I hope that
the hon. Minister will at least give a
second thought to some of the propo-
sals which he hag made and openly
accept that he does not intend or
hope that prices will be kept in
check, My good friend here hag been
saying that the inflationary gpiral has
stopped and that prices will not rise,
But the fact of the matier is that in-
flation is going to keep up. This can
be the biggest problem which the
country will not be able to overcome
through any such cosmetic type of
Budget, My friend Mr. Kalpnath Rai
said that the whole presg has welcom.
ed it; and he mentioned the Indian
Express in that connectior.. He does
not seem to have read the editorial
in the Indian Express which termed
it as “A deceptive Budget”. Even tlhe
Hindustan Times described it ag “A
public relations Budget” With all
this trickery and subterfuge aimed
at deceiving the ordinary people, 1
do not think the interests of the cco-
nomy are being served well, The
Government owes it to the people to
come with clearer and less clever
measures to improve the growth  of
the economy,

Thank You.

st A gAIQ (Few 93W) ¢
IqqATERA  WElew, aqwA F fAw
qag W F fAw geEm

9 99 W 99 ¥ IWT 9|
AT & q9 AT H AF HILOT
req & Sy & 5 owa dww ooy
FIT 4T Y IF ey AET | FT
FHAT FT XA €T T AL AWM § wfq
qEWF B 1 FAGE AT IAMEA
faet == @Ar wifgm fasews
o fF gATR ‘W AT qANT qAEAT
ITEA TE FNE | AW FOEA
qea feazqr 9 Y faadg gwrg
TEAT N AWE FT ARy X OF
% fag a7 €9 aud faqr qedie
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fagre 5y s°N 7 S FT 9w 77
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FHAL AT F faw @ (qakaq
grAYer fawrg #rdwa) 2, 3¥ 19.8
FO3 Ty fAdw | 7% fawe #ic
qGT §7 FrAEA N zEN  gq
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qqr AT gL IT FEAFET 97
guaT a1 ufm @F 30

gt & oW g 5 “fasm
gufag FrEwe” ¥ 3@ a9 30 AIG
gfEre TET [T ¥ 39T 95 6N )
T wH wgfad arfadi #r faw
AeAET & fou ud FO7 'Y ¥
3o AfuFs Tfr wt w5

99 @ET I #igw e
FY JTEAT 13 ¥ 24 WA A
grafa a1 wfw 9T 7 1 F9G 7.5
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WIE 8.5 WX &9 a¥ F FaAT A
wafd 9x 8.5 &t swg 10 gfawa
st fegr S o wer g fF

Y WeAw A gAq & fqu Searfed
gr

m Y et swfa & fag
g g4g g | faow @t foes
gAl § SAF FT FAF TR AN
T TR T AT § | 39 aore |
gl ol Fr FEiAt F O FEE
q7 @ A wfawe § = gfawr
| AT a8 HAA
2.5 %1 T H T | 59 § BT FR(4T

71 favm & fau faoir argw ofys
oI &1 R |

fastelt, d@r, swT FHL, @
ge, atfam, W fagy, Ffaw feet
Sz, 90g #;fg 14 SAET & FT
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wR I fd e R
Y 91T ¥ aF F AG AT OO
qET THAF 9T AW w qiwdl
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391 =4rfegd | @ WA A A A
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SHRI G. C. BHATTACHARYA
(Uttar Pradesh): Mr. Vice-Chairman
Sir, apart from the jargons of figures,
let us coolly analyse the direction this
bud zet has taken. Sir, the real malady
in today’s economy is the sickness o.
infrastructure. Unless the rzickness of
infrastructure is attended to, no amount
of rudgetary machinations can do any
help, can do any good. Now, Sir, se
the infrastructure position. The irfras-
tructure position is like a complete cir-
cle. But the first starting point is th:
transporf. As you may kindly see, i-
there is no {ransport, coal cannot go t»
the power stations. If coal cannot g
{o the power stations, there cannot b~
any power. If there is no power, irdus-
try cannot run. If there is no power
coal cannot be there. If there is no cca!
even transport cannot move. The start-
ing point of this circle is transport. Sir
which is the important mode of trans-
port in this country? The railways
Now, let us see the Economic Surver
which has been presented this year.
That Economic Survey clearly says that
the reason for the shortage of wagons
and other things, the reason fer this
transport bottleneck and shortage is
the lack of proper investment for the
last one decade. If that is the reason.
then what credit can the ruling perty
take? In the last one decade, the period
of Opposition rule was only three years,
Your own document is saying that due
to lack of investment in railways, this
difficulty regarding infrastructure has
arisen. Now, Ief us see what the in-
vestment this vear is. This year slso
there is no proper investment for meet-
ing the shortage of wagons or for re
pairing the tracks or for the other ne-
cessary things. Therefore, you have ot
gone into the real disease. You are
only trying to do some patch-work ané
you are trying to get laurels by giving
certain-tax concessions. You cannot
always do only clever things. That
does not help to solve the country’s pro-
blems. It is a very serious matter. Every
time you are taking populist measures.
Populist measures are important, but
they are important in a given set of
circumstances. When the health of the
economy is in such a bad condition, how
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can you have populist measures to cure
the disease?

&

i

¥ Then comes power, Where is the
investment on power? I do not want to
qguote figures because figures can be
produced on both sides. But what is
undisputed is that the figures which are
available today also say that the in-
vesiment on power has been inacequate
for the last three Plans.

Investment in power is not adequate.
What is the investment in this Budget?
The investment in this Budget also is
less than what it was before. You have
no provision for power improvement,
you have no provision for improvement
of transport. How then do you want to
solve the problem? By this gimmick?
There is some method in madness also.
What is this method? First try to ag-
gravate a situation. When you have
aggravated the situation, then  there
will be mass discontent. When there is
mass dicontent. Then you will come
out with repression. When there is re-
pression, you wil] say there is a law
and order problem: therefore, we
want more power. More power means
to have an authoritarian regime, This
is a clear direction. In that what have
you added? Sixteen per cent levy on
newsprint. Why this levy? There is so

*much on official censoring of n¢wspa-
pers. Still they are not satisfied. Six-
teen per cent levy; You take any public
opinion on this one issue. They will
say medium and small newspapers will
stop. Big papers are in their conrtrol,
in their pocket. 71t is the district level
and medium and small newspapers
which voice local opinion, that will be
stifled. So this is a Budget which will
only increase the already high inflation,
People’s misery will only increase
by this method of 16 per cent levy on
newspapers. It means you are gogging
the people’s voice. On the one hand
there is misery, on the other hard you
are gagging the people’s voice. These

% are the ways of bringing about totali-
tarian regime.

(£
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They are saying about kisan raliy. All
righf. Immediately thereaiter you levy
on import of fertilizer. That has not
been exempted. Fertilizer will cost
more.. .

SHRI KALP NATH RAI:. Subsidy
has been given.

SHRI G. C. BHATTACHARYA: Sub-
sidy is not going to help by a single
naya palsa, You have already announ-
ced and you are again  going to
announce increase in prices of fertilizer.
Therefore, by imposing a levy or in-
creasing the price of fertilizer, you are
cutting at the very root of agricultural
developmant. Anyway, I am net going
to deal with investment in agriculture
and other things, because whatever in-
vestment you make in agriculture, it
will not bea able to have any irmpact un-
less the other iafrastructure of agricul-
ture is properly developed. Without the
proper infrastructure even if you can
manage to get a few thousand tornes
more of production, that ig not going to
help. You have to improve your pro-
duction techniques. If at all there is
an increase in production now, T attri-
bute it to the good monsoon, I attribute
it to the nature's kindness. Today the
per capita  consumption has gone
down. You are increasing wheat. For
whom? The per capita consumplion of
standard cloth has gone dow:z. You
are doing it, for whom? Therefore, this
Budget has not taken into consideration
the fate of the common people; the com-
mon people will be the worst sufferers
and they continue to suffer because of
inflation, because of other things. What
I was going to point out was this.
Many speakers have thrown light on
many other aspects. The whole thing
is this. What have you done to strike
at the very root of the disease? You
should have improved the infrastruc-
ture. You should have forgotten every-
thing else. If only you had given suffi-
cient thought and sufficient attention to
the development of infrastructure, you
would have done something for restora-
tion of the health of Indian economy.

~—
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[Shri G. C. Bhattacharyu]

Sir, now about the public seclor. I
was sorry to hear Mr., Piloo Mody
attacking our public sector. Of course,
I expected him to do that, I wish he
was here. Today 99 per cent of corpo-
rate sector finances come from public
financial institutions. And what is the
state of affairs in the corporale sector

today? Most of the sick indus-
tries are from the corporate
sector. The corporate seclor

has not been gble to fulfil any target in
the last five Five Year Plans. They
have just gambled with public funds.
Whichever line offered somie profit, they
chose it. And they have been operating
without any restriction. This Govern-
ment has come out with an Industrial
Policy Resolution in June 1980. What
is the Resolution, Whatever restriction
was there on them previously has been
given a go by. They are allowed auto-
matic expansion, They can regularise
illegal capacity. They are allowed 100
per cent export. What is this Induvstrial
Policy Resolution? You are laking so
much credit for starting the Sixth Flan,
Which target of the Plan can you
achieve with this industrial policy?
These are factors which control indus-
trial production. You have diluted
FERA and you have diluted MRTP Act.
With this sort of attitude, whom are
you trying to bluff? This Plan will re-
main on paper. It is like the Munimji
keeping his accounts with pluses znd
minuses. The Government is not at all

serious to deal with the basic problems
of the economy. You are promising re-
munerative  prices for the pro-
ducers and Yyou are promising
cheap goods for the consurners. The
irony of fate is that this Government is
responsible for cultivating the middle-
men’s culture, I ask our Minister of
Supplies, Mr. Shukla, how many mid-
dlemen are there between the producer
and consumer. They themselves admit
that the ratio is 1:4. I say it is 1:6. If
this middlemen culture is not given a
go-by, how can you improve your pub-
lic distribution system? What have you
done in this field? You are talking of
publle distribution system. You have
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been doing it for the last so many
years. You allow the producers to raise
prices and consumers have to pay four
times the price the producer is getting.
Therefore, looking from any angle, no-
body who knows A, B, C, D, of econo-
mics will say that this budget will meet
the requirements of the p=auple.

Sir, I cannot resist the temptation of

mentioning something about the Specia] )

Bearer Bonds, the black Bonds. This is
a thing which will ruin whatever is
left out.

SHRI KALP NATH RATI:
Special Bearer Bonds,

It is the

SHRI G. C. BHATTACHARYA. Kalp
Nathji, you thing for yourself and
think of the conseguences. You might
have seen that even some of the impor-
tant economists some of the important
industrialists and some of {lie impor-
tant commentators have also come out
with their opinions against this. At least
you should respect them—I do nut know
whether you respect anybody at all—-
and you should have some consideration
for the views of these persuns. More
can be said for hours together about the
disastrous consequences of these Bonds
and this also has got some implications
regarding the security of the country.
(Time Bell rings). Therefore, at least
I hope that you will not do something
which will endanger the security of the
country, what to talk of ameliorating
the lot of the poor people. Thank you,
Sir.

SHRI U. R, KRISHNAN (Tamil
Nadu): Mr, Vice Chairman, Sir, I rise
to support the Budget presenled by our
Finance Minister. Qur Finance Minis-
ter has done a wonderful job. Contrary
to the expectation of 5 number of per-
sons in India that he was going to im-
pose heavy taxes, he has taxed only a
little. This is a boon to the cocmmon
man in India. But the Indian people
are aware of the pre-Budget rise in the
prices of petrol and petroleum pro-
ducts, coal, steel, etc. and also of the
rise in the railway fares and freight
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charges. These affect them very heavi-
ly. But one has to think as to how he
is going to fill the budgetary gap of Rs.
1,538 crores, No Finance Minister of
India has, in recent years, presented
such a heavy-deficit Bdget. This shows
his boldness. Then, Sir, recently, the
Railway Minister has also burdened
the common man and our Finance
Minister has also now imposed taxes lo
the tune of Rs. 271 crores. This will
be welcomed by the middle-class people
because he has raised the exemption
limit of taxable income in the case of
Income-Tax from Rs. 12,000/- to Rs.
15,000/~ and, in one go, the Finance
Minister has removed from the Jncome-
Tax net about 14 lakhs of neople. But,
Sir, despite these concessions, it is
doubtful it the economic position nf the
middle-class people will not deteriorafe
in view of the very heavy rate of the
current inflation with no possibility of
any abatement in the foreseeable
future.  Sir, in India, the problem is
not only the problem of the salaried
people, but it is also the problem of the
unsalaried businessmen who avoid
taxes on a large scale. Now, by remov-
ing from the Income-Tax net, the Liinis-
ter has given immunity to lakhs of tra-
ders, who make profits, to make profits
and not to disclose them. Resides the
middle class, two other groups are there
who are going to benefit by this Budget
and they are the companies and the tig
landlords, The surcharge payable by
the companieg has been reduced from
7.5 to 2.5 per cent. This is understan-~
dable. But he has also given certain
concessions to industries which would
be established in the Free Trade Zones.
The raising of the limit, in the case of
the small-scale industries, to Rs. 20
lakhs for tax purposes, is another line
of concession given to the small-scale
industries. On top of it all, incentives
have been given, new incentives have
been given, for savings and investment
which are a welcome feature and these
will help in starting new irdustries.

'_ But, Sir, as far as the small farmers are

concerned, the Finance Minister has to-

tally forgotten about them. LJost of the

kisans are suffering because of loans
and dehts due to the Government as
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also fo the private persons. But they
are not getting any remunerative prices
for their commodities. In every State,
Sir, now the kisans are waging a war
against the Government. What is the
present Governmenf going to do for
them? Even though they have orgar ised
a kisan rally in Delhi, it is not known
what they are going to for them.

Sir, in this connection, I wold like to
bring to the notice of this House that
in Tamil Nadu, the Chief Minister,
Puratchi Thaleivar MGR gave conces-
sions to the farmers to the {une of Rs.
80 crores.

While we approached the Central Go-
vernmen{ for help to extend help to the
farmers of Tamil Nadu, the Central Go-
vernment flatly refused to help the Go-
vernment of Tamil Nadu. The Govern-
ment should come forward to wipe off
all the debts of the farmers. The (vo-
verniment should increase the Irocyve-
ment price of paddy immediately.

The increase in the rate of inlerest
would surely generate higher flow of
savings towards productive interest.
The reduction in surcharge on cnrporate
taxes, allowing 40 per cent participation
to promoters of new industries, tax
holiday for exporting units and bernefits
to small units, electronic industries,
will go a long way in reviving industry
and creating new jobs. Higher invest-
ments industry and development at
which the budget aims also 11ean hig-
her production and more jobs. Ard it is
only by stepping up production and
putling more goods in the market that
over-abundant money can be mopped
up and inflationary price rise contained,
Besides, more jobs means more purcha-
sing power for family groups. The Go-
vernment should have taken much
care to reduce subsidies to some of
the sectors, to curtail non-development.
al and wasteful expenditure by Gevern
ment agencies and tax surplus income
of the rich farimers.
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[shri U. R. Krishnan]

The decision to reorganise L.1.C. into
five independent units is a welcome fea-
ture. One corporation had grown into
a huge white elephant, roaming about
the country and widely consuming
enormous resources which would have
gone in part at least for reduction of
premium rates. The defence expendi-
ture does go up to Rs, 4200 crores from
Rs. 3800 crores, which is inescapable
with cold war going on nearabout our
borders.

Only Rs. 1p crores is allotted for the
Salem steel plant. It is a very meagre

amount. Sir, there is a persistent de-
mand that Salem Re-rolling plant
should be made g full-fiedged steel

plant. I request the Minister to take
necessary stepg fo fulfil the desire of
the people of Tamil Nadu.

Power crisis is one of the major fac-
tors which affects our indusirial deve-
lopmeni. More investment should be
made in this sphere, and Ocean thermal
energy should be developed. More
thermal power plants should be set up,
and National Power Grid should be set
up. The clearance for Shanmughs Nadi
Hydro-electric Project in Tamil Nadu
should he given immediately. Rivers
should be nationalised snd the Govern-
ment should come forward {o persuade
the Kerala Government (o give more
water to the Government of Tamil
Nadu. The Government should also
play an effective role in settling Cauve-
ry water dispufes among different
States, and see that Tamil Nadu’s legi-
timate rights are protected in this res-
pect.

It is really distressing to see that our
foreign exchange reserve is recucing.
we must {ry to export as far as possi-
ble. Our handloom garmenis crce were
commanding a good market abnoad.
Now we have lost its market. We should
find a good market for it.

The proposed increase of exemption
in estate duty wup to Rs. 1,50,000 is
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good. But the exemption limit should
be increased to Rs. 2,50,000.

Regarding employment opportunities
to educateq masses of our country,
who are Jopking forward to a bright
future, nothing was mentioned. Ac-
cording ta official estimates, 90 million
jobs are required to be created within
the next ten years, an average of 9
millions a year. Only about 4 million
jobg were created in the Fifth Five
Year Plan, and the budget is silent
how the target is going to be achieved.

Sir, recently the Consultative Com
mittee attached to the Law Ministry
has recommended for abolition of court
fees, since the income derived from it
is very low. Justice should reach the
poor freely, and I also support the abo-
lition of court fee,

I woulqd like to urge the Government
to set up a Supreme Court Bench in
the South. Litigants from the South
are finding it very difficult to come to
the Supreme Court, since it is in Delhi.
In this connection I would like to men-
tion one thing Recently the Chief
Justice of Madras High Court was
transferred, anq the Chief Justice of
Patna High Court was posted at Mad-
ras. The Chief Justice of Madras High
Court took objection to it ang he has
gone on leave, seeking voluntary re-
tirement. Why should this happen?
A Chief Justice of High Court should
know the language of the place, its
customs and practices. I would urge
upon the Government fo reconsider
the issue and appoint a Chief Justice
to Madras High Court who knows
Tamil, Tamil Nadu Government has
also asked for increasing the number
of Judges in the Madras High Court
and I request the Government to con-
cede this demand.

8ir, during the past one month, in
Tamil Nadu, the D.M.K. is creating a
law and order problem regarding
some allotment of rectifieq spirit to
Kerala. As soon as it was brousht to
the notice of the Tamil Nadu Govern-
ment, the Tamil Nadu Chief Minister
jmmediately appointed Justice P. S.

41
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I ailasam, a former Supreme Court
Judge, to probe into the matter under
the Commission of Enquiry Act. There
cre some allegations that Justice
Kaijlasam ig a family frieng of M.G.R,,
the Chief Minister of Tamil Nadu. In
this connection, I would like to bring
to the notice of the House that Justice
} . 8. Kailasam was recommended by
Mr. Karunanidhi for the Supreme
Court. I would Lke to in
form the House that as far as M.G.R.
is concerned, his hand always used to
be on the upper side and it would
never be on the receiving end as that
of Mr. Karunanidhi. I would like to
ask my D.M.K. friends whether they
have accepted the findings of Justice
Sarkaria regarding the scandals of
which Mr. Karunanidhi and others
were charged and which were proved.
Justice Sarkariag was a Supreme Court
Judge when he gave *the findings.

5

Regarding the 15 per cent levy of
Customs Duty on imported Newsprint,
ii is unwarranted and it will affect the
- 1 ewspapers heavily and yltimately the
nawspapers will increase the price of
t1e papers or they will increase the
advertisement charges which will ulti-
riately fall upon the common man.
The Minister to reconsider it. Regard-
ing the increase in local call rates and
trunk call rates of Telecommunica-
tons, it will also affect the common
earnestly appeal to the Minister to
withdraw this increase in the tariff.

While the Minisler was dealing with -

ircome and expenditure he was ex-
pecting Rs. 600 croreg through the
Special Bearer Bondg during 1981-82.
This is only his dream gand it is not
going to become a reality, So, there
is every possibility of inflation rising
further and the deficit going up more
than expected.

Regarding the development of Hindi,
Rs. 1.5 crores have been allotted in
the Plan budget for 1981-82. 1 do not
know why gpecial attention should be
shown to Hindi alone. This step-
motherly attitude of the Government
hag to be condemneg ang every langu-
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age should be treated equally. 1 re-
quest the Government to allot Rs, 3
crores for the development of Tamil
I would emphasise that any indirect
attempt to impose Hindi on the non-
Hindi speaking States would be resist-
egd forcefully.

With these words, I conclude. Thank
you, Sir.

Mo 7 o fag (ST wRY) :
HETT IYETEAT WoRd, § HITHT
W A & fa g'Ew ¥ wad g
fr wmd 7§79 1981-82 ¥ 9
T WA fqAR AT FA FT AT
i@ wam s gE g &
™ g §aF % fagefr =
¥ FARMT 97 I AT A
T QT FE AR WG FAT
gar & a1 § af SoRaT @3 &)
TR T qATT FT 96T T8 DA &
S A€ I Fr TCH ¥ A IAE
T IBE T AnE FT oS T
St g ar 9 o gewifag g A
afeaa g )

stA, 47 AGA  LAAGET I
faardt #1 gar 1 § Feq A0 &
FEA0 IR g 5 I @ T
wdr, 9 wor frA e &
St IAE T F, a9 g IIH
aore frad v )

s, TaSEE FY W, wfafE-
grardy wivedl W Sadfudi 1 9
qEG! M YHAT &, GESEAE FI FT-
T SARI BE wEEY av gedi g |
ST, g qF & @A §, A a9
ot wfaer @ T w99
(zr€) i S gwwwTE Aiaat @y
g, st matw & =wIsT ¥ A
(e MIT F¢ WEA SAdr F#F AE-
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FEEHAT, WEAAT W IFET FEF1RIm
¥ UTEY g g a°T B gu=diq
AT & STET & AT AT 14T 2 |
g q9T FUMEIE F¢ fowr ® uw
T FEH R AE aeE WIiuw
faor # aaelt 7 aqfy 1 or faror
T\ maw fava ¥ gay wfus AF-
B dan sy frw widy & Ag
¥ F 7 uw g §
HA, W 1977 F Fow  (w0€)
Ff qUST WMT ST NI F oy
F &I Ig FW 41 fF gAY ww
difalaw & watEes & FR
3o falga @l wfrat § o dar
HawE uSEa @, faes aeadt
¥ FITT ITHE! FEAAT (A HIT T
F AUER IAH g F oW wE |
fIH, ST IET & ey, auvfeafs-
arat, sfafFaa, sf o ogfaa
HAIT wERataar & Al F w17 9K
F1 qeAfas, amifss o oifasw
TEY AT FOYAT | A9 1980 ¥
FHE (ME) 97 W agRT & T
¥ o€ W F1 WEE SFar A 3
am & fAf7 faar f& sfwdy fea
Wt g wEey odr Aqar &, faAw
AqeT | AT Fi HIHAAT, AT
F1 &6 AR A w TG AET
&) otRe, A faa Al Sf FrEE AW
% fd @ad g wwEAr g, W
7g gz s fFar g AR 0
fafeaa =1 & wgr sr gwar §
F6 au q& it framreas afdeafoat
4f, 379 QU gAT g | A, WA
I A U Irga A afz, ud
apaeT | feqar AR afz  fawdd,
FIAAT, TGN AT GHE F IEA
§ 4fg a@ IR AIEE STRA F
qad fawm, fwal ¢ fFEa, T
g qT fagam, F19 a5 & AeET
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F TAW, 20-GH FTAXT TN FEA
€ 2 FT ¥AM, FRQARE T Gl
T IF F YT w1 eI, I9
HT qrEAF AT Fr @ N oFdT
@A Fr AR e ww & e

 fear war g o, A wmwar §

fF gEIT FT =ATH TAR F WK
fafig & ¥ wAT ¥\ SHEQWS W,
JaET A faard & d7 § famr
mMT @@ B wlws Sveedar
T B wR AART 3 IH, TAgD
Fr fadw wga fraf T oA Sy
F Qe g FE qAT A AR
1 wus & whas draEga A
g fEar war @1 mE qa A
qag st /I s strfet, fRaa
at wR fAdw =it # owme faaw
& ¥ eam fgar war 1 ag FA
THINT g |

R ggAar g fF awe w1
e qfeaga S araE £ gt a1
F W AT ¥ AT G A
oR W wER w1 oew faww &
¥ o 3 oSwegd we ¥ fad
ofmer & ghar f W faaw
sTaedr & % ¥ W agl ¥ fax
Wi gt Far # oswreqr & wE E,
gz yuadE &) 5@ SO-qdl &F
F T gAY g ¥ N fagwen
¥ e frar &, 9% fAC & IERIT AT
T IAT ARAT F

A, AT TR T, FFEad-
i oy |qx A F foa gAear A
HIT FART AN AT AT WE S
fwdt S #1 TIq I GAEAT §,
JAHERT K THLT, AT wAT9 fgAv
oA a9 gawar g fw awr
nav ¥y A St ¥ FAOUd gO
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AT 9T 99q & g gAgaes g |
AT, wEgiad qal ¥ fowrg #v A0
IR &7 T4 41T @ &1 vAW
NN AT §T ag (TwSr gAT AW €
T ITT g3 § wqdy dudimw a9
g & fregrgar dag ) § g
rgAT FEAr fEF waIr Fadw fqai-
I7 & § UldIesy Femay, ufg-
T faag deiae AT wiesaEst sFed
¥YIY FTL 1A | WAST /Ly A
¥ 1800 uwxT 9w wuwt & =fa-
qZT F1 TS A1 5T 1800 TFT AW
¥ ux fawra gignfs dg & faaw
Fr ufewewar # T2 A gEfag S
afewerar @1 wE A, SH wawr QT
fear srar =1fgd

sfraq, # agd AU g 7E AT
d Fgq SIS T TRF AT AT
FJIFAT | weq T K faw @ Sy
FU ¥ wz & & A I Arwmea
FT OEAWET FLGT § | Iegia S Ad
FT gETAT CRT ¥ A, @AY AT wwda
FIGT § | g5e W St UF AT AT
fagrar war &, 99 9@ &1 {69 G
¥ o frar ol TES WG H AT &
qod faare gFE FIAT HOAT AfHF
gerarfaes aumar § | AW, 59 gn
HATTSTE &7 FeTal FXA © , Al gHIT
afeyss § oF faa avar § & faaq
9 W ® TAF R ¥ 9 uF
fafeam dmr €7 gwafa g oI ST
ux fAfeag #wmEd 811 9% 5% 49
F guar § fF 3@ F &t gfte
¥ 7@d gr gaTd ST @t g
food fedi qf-dar qwaT fagas
frarrqarat T 7T fear mar ok
ZgF U IW  ATE F e
Fr 75 fw wiafega afa a1 gfwat
¥ e Afadat § =ferman ) #ma,
T &1 AT T | TF QW AT Al
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grrifes #wie mifas forar § SEF
TH T Fi QAT ¥ weEd A9 IS
T A gEU S Afwge @ 4,
St wglan wifal & qfada @
g, fore @ afgeem & swg oY
el o, s owfw few w1 gEd
oY, e, wg owi ogwr fa sawt
it qfa s ofi, g guwiEr wEia
off AT} wT wegw W@ ofi
ST WM F O OWINF UF I
g5 FIAT AT § .

geawieTy (ot fawaT Ay
giz) : gmr 5%, wieEr wmi mw
AT g, & Wy FTwmaE  df5g |
Mo T & fag . IEH AR

argeAf & |

Sgawiere (o famavwe Aw
qig) : mw fooar owa A

3o ¥F W& Tag : & fame o
guTer 7 qan g, Ffh wfaw
Ao gl gg rmfad waw &, 4l
W A WTA ¥g qeAvs onT  FTEnf
ar f% ST W3W § 18 UFT G
difer 77 wof ) =g g fearn &
grata st off W sg ydr @ AT
UF HTEE AW o0 # QR HINT AT
g @rsE gud swam wn faeay faan
f& 18 Umg av &®T @O, o
18 UFT &1 S eX Fre &I, SHE
gfgs fee {wdr ofvere & 9@
gofa @0 g wifed Wi 18
THT ¥ UF yow  qfesTe @0 S Wy
o & onw ufaw few zo 2T R
waz fadi Tsfrafs Fr wvr =gl g
=fed, wvft ©dr quISEE A AT X
FT @FT Y1 oAl #g /YT AN
AT FF IFT § W ogAd qIT Y
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[ st0 ® 1an Tg ]
71 & S W 3@ 9t % gv g
AT I WE GEOT A AT AT
i gme gEea v "qE § zw
frarr & wire UF Weiga #ZH IS4
g & wAAwr § f& ug S a9 q
gz fagryr war g, 4§ i 90 @i
HET &, THE 10 AT TET qWE |
gi &t wg o qer frar s §
g §, Hwq, ® A@CE WA
o 91 ggFc gyl aF T WA
T E

‘98 wEi A T gAdl, &Y
qEtas =W g WTF

9 7 fger Wl wdTdy, 13
| wEOg A

g % s8I GT-HT

q
I qT WA & WA

GMGIPND—1970 LS—18-6-81—3570.
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Gd ¢ Wl Uiw g% ar sy A
SRUE S T Ol

§ o wetw gumde Siedc
gfaer widi & war T gan
o fod @& o W ug ulu-

g&f 5
Bida &5 NEG A%l g, SUET 2

§30 § EirIG wnal W MIOES
LR i G S T SR
A a1y F4T F9F 47 A& (&I |
THE VICE-CHAIRMAN (SHRL BI-
SHAMBHAR NATH PANDE): The

House stands adjourned till 11 aa.
tomorrow, -

The House then adjournsd
at two minutes past six ot ithe

clock till eleven of the clock:
on Tuesday, the 10th March,
1981.

e



